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Title: Discussion on the Demands for Grants No. 80 under the control of the Ministry of Railways.
HON. DEPUTY SPEAKER: The House will now take up discussion and voting on Demand No. 80 relating to the Ministry of Railways.

Hon. Members present in the House whose cut motions to the Demand for Grant relating to the Ministry of Railways have been circulated may, if
they desire to move their cut motions, send slips to the Table within 15 minutes indicating the serial numbers of the cut motions they would like to
move. Only those cut motions in respect of which intimation is received at the Table will be treated as moved.

A list showing the serial numbers of cut motions treated as moved will be put up on the Notice Board shortly thereafter. In case any member finds
any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table immediately.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth column of the
Order Paper be granted to the President out of the Consolidated Fund of India to complete the sums necessary to defray the charges
that will come in the course of payment during the year ending the 315t day of March, 2018 in respect of the head of demand entered in
the second column thereof against Demand No. 80 relating to the Ministry of Railways."

SHRI K.H. MUNIYAPPA (KOLAR): Mr. Deputy Speaker, Sir, I thank you for giving me this opportunity to participate in the discussion on the Demands
for Grants relating to the Ministry of Railways.

I think on 14t March, 2012 when our friend, the then Railway Minister Shri Dinesh Trivedi, presented the Railway Budget I was the Minister of State
in the Ministry of Railways at that time. I would like to appreciate the hon. Minister Shri Suresh Prabhu and also Shri Manoj Sinha for their effort. Shri
Suresh Prabhu has given a deep thinking and foresighted vision for the development of the Railways.

But unfortunately, the convention of presenting a separate Railway Budget has been broken by Modi Government. I think, it is a Department, which
badly required a separate Budget. The entire country and all the Members of Parliament were so concerned about this Budget, about the railway
lines, about the level-crossings, bridges, new surveys. Each and every Member was very particular about this Department. But we could not get the
opportunity, which has been taken away by Modi Government. With the result, I feel that Prabhu-ji though having knowledge and vision, could not
fulfil the aims and goals.

Now, I would like to share some of the important issues concerning the Department of Railways. In 2005, we had started the Dedicated Freight
Corridors to be completed by 2019. Now, whether they would not be able to complete them in time is the question. One such important corridor is
Western Dedicated Freight Corridor from Jawaharlal Nehru Port Mumbai to Dadri, near Delhi. Another important corridor is the Eastern Dedicated
Freight Corridor -- Ludhiana-Dankuni-Sonnagar, which was approved in 2015. These corridors can save the time, speed, carrying of tonnes and the
bogies. It is being done with the Assistance of the World Bank and the JICA.

Further, Prabhu-ji has plans to undertake East-West Corridor and North-South Corridor connecting Kolkata and Mumbai, Mumbai and Chennai via
Bengaluru, North to South via Hyderabad. I think, they are at the survey stage. I would like to understand all this during the reply of the Hon.
Minister.

But the main thing is that freight is the most important issue. It is the only earning area where Railways can survive. It was with the vision and
thinking of the UPA Government under the leadership of Dr. Manmohan Singh-ji and Sonia-ji, that the plan to start these Dedicated Freight Corridors
was implemented. After that, now, Prabhu-ji has ordered three to four other Dedicated Freight Corridors. It will positively impact the earnings of the
Railways. It is the only area where the Railway is getting profit. Otherwise, our trains are running on the social obligations. Whichever be the
Government, it has to fulfil the social obligations while running the trains. So, freight is the only earning area as far as earning of the Railways is
concerned.

Once the Dedicated Freight Corridors are ready, the speed of the goods trains will increase from 25 kilometre per hour to 75 kilometre per hour and
up to 100 kilometre per hour. Similarly, train loads will increase from 5,000 tonnes to 13,000 tonnes. These are the areas, where we have seen
improvements. If all these corridors will come into existence, we will be in a much better position than any other country in the world. Japan and
China are moving much ahead of us in these areas. We will be one of them if we complete these projects. According to the Government, the new
corridors will come into existence up to 2023-24. These are the most important areas and the Government should give priority to complete them
within time. That is my suggestion and request to the Government.

Mr. Deputy Speaker; Sir, the Indian Railways is covering 66,000 kilometres. After Independence, we could not go much ahead on the construction of
railway lines. It is the most important area because by doing so we can save fuel and control pollution also. Before Independence, it was nearly
63,000 kilometres. We have added only 3,000 kilometres to 5,000 kilometres after Independence.

We have started so many projects. During the UPA-I regime, construction of more than 15,000 kilometres of new railway lines, doubling and
electrification was there. Prior to that, in 1991, when Narasimha Rao ji's Govenrment was there and Jaffer Sharief ji was the Railway Minister, at
that time 6,000 kilometres of narrow gauge and meter gauge was converted into broad gauge. After that, till today, such kind of gauge conversion
did not take place. Still, there is more than 3,880 kilometres of meter gauge and 2,297 kilometres of narrow gauge pending for conversion.
Therefore, I urge upon the Government to complete the gauge conversion work. If there is a uniform gauge then it will be very easy for freight,
transportation of goods, passengers as well as for smooth running of trains. I urge upon the Government to complete it as early as possible. They
are all under the process. I can understand that. That was the plan of the UPA Government that by 2015 the entire gauge conversion will be
completed. Till now it has not been completed. Therefore, I urge upon the Government and Suresh Prabhu ji to give priority to this work and make a



uniform gauge in this country. It will help us.

Now, I am coming to the Bullet Train. Of course, India is going much ahead in comparison to other countries in this field. You are spending
nearly Rs. 97,000 crore for constructing 500 kilometres of railway lines, nearly Rs. 200 crore per kilometre. Of course, you have to show the country
that this country is also technically much ahead in this world. I would like to know whether the Government has any plan to renovate the existing
65,000 kilometres of railway lines. I think, more than 3 crore passengers are travelling everyday. If we renovate these lines or strengthen these
lines, we can increase the speed of trains from 50 to 70 or even 90 kilometres per hour. Even Shatabdi trains, which are having speed of 120
kilometres per hour, you can go in for 130 kilometres per hour.

We appreciate what you are doing in Delhi-Agra route. You are increasing the speed of the trains in that route. Shatabdi trains are moving
today at the speed of 80 or 90 or 110 kilometres per hour. You can increase their speed to 120 kilometres per hour. What amount is required for
that? I think Dinesh Trivedi ji was the Chairman of the Standing Committee at that time and it was a unanimous decision. The total amount required
to rennovate, to strengthen the lines, to increase the train speed and to save time, according to the Railway Board is Rs. 5 crore per kilometre.
About three crore people travel by train every day and they can save their 25 per cent time and trains can gain 20 to 30 kilometres speed per hour.
Whatever is the speed of the trains at present, those kilometres can be added. For one bullet train, you are spending more or less Rs. 1 lakh crore.
In the entire Railways network of 65,000 kilometres, if you spend Rs. 3 lakh crore, within a couple of years, within three to five years, the entire
system will be modernised. The old lines which exist from the British time badly require renovation.

The Committee has unanimously decided for strengthening the system, coaches and everything. You should take up this issue and the people
of the entire country, especially passengers who are travelling will be happy. You know very well about maintenance, toilet facilities and everything.
It has been expressed by you so many times. You are so concerned about that. I have received your every reply and I was also very much present
while you answered the questions. You have got a vision. The major thing is maintenance. It is most important. You give priority to that. I think, this
is an important area where I would like to urge upon you. The entire Members of Parliament will be happy.

Another issue is regarding consent. I think the States are so concerned after you became the Railway Minister and 13 States have come forward
under your initiative to give land and have cost sharing. Prior to that, when we were in power, Karnataka, undivided Andhra Pradesh, now Telangana

and Andhra Pradesh, Jharkhanad and Maharashtra came forward for giving land and for having cost sharing. Now also, you had a meeting last month
and the hon. Chief Minister of Karnataka met you at that time. You had come for inauguration of some project there. They are totally agreed on the
project which was announced earlier. They are giving land and agreeing to have cost sharing. They have decided to have the coach factory in my
Constituency, Kolar. They are giving 1180 acres of land free of cost. That is, 50 per cent is Government land and 50 per cent land they are acquiring.
And 50 per cent of the cost, nearly Rs. 2000 crore is to be spent on its construction. In principle, they have agreed. The Government has given
directions to the Karnataka Industrial Area Development Board; within three months land is being handed over to the Railway department to start
the work. I would request the hon. Minister to provide some amount for the construction of Railway coach factory; the Government of Karnataka is
also providing money apart from the free land that it is giving. I think, this has to be taken up on priority.

In the last budget, you had announced some new projects. The last year's Railway Budget was a separate Railway Budget. You have got the
vision. You have given more priority to doubling, electrification and also to some new lines. In your reply, everything was mentioned. I would request
that whatever projects you have announced have to be completed. I think for the freight corridors, you have taken the assistance of external
agencies. In the same lines, if you renew the whole 65,000 kilometres of tracks, the whole country will be happy. You take the assistance of some
external agencies. I think it will be better. I do not want to mention the names of those projects. The Government of Karnataka is willing to give land
and also for cost sharing. You give priority for this one. I am inviting you to have one meeting after this Session. Come to Bengaluru and sit with
them and prioritize the projects. The Government is willing for cost sharing. We can have discussion with the Chief Minister so as to start the
projects immediately.

In the Railways, you are doing a good work. But unfortunately, in your regime, in Modi's Government, in the BJP Government, the convention, which
was from the British time, that is, from 1858 or so, has been changed. If the Railway Budget had remained separately, you could have made more
development. You have mixed it with the General Budget. We do not know where you are standing. Do not stop your vision. You go ahead. In this
particular issue, we are fully supporting you. We are appreciating you for your vision, We are appreciating you for your commitment. But let it be
result-oriented.

There is another important thing. I do not want to mention it. I think Kharge Ji has mentioned about it. We have to respect the people's
mandate. But unfortunately, today it has happened. It is a black day for Parliament. The States of Manipur and Goa have given the mandate for the
Congress Party. I could have appreciated our Prime Minister if he had allowed us freely as he had achieved a big State. Let the people decide. We
respect the mandate. We respect democracy and we respect the Constitution. We have to appreciate the Prime Minister. That has not happened.
We have to respect the mandate of the people. We have to accept the failure in Uttar Pradesh. We are not accepting it in Goa and Manipur for which
this Government has taken the decision. This is one thing which I would like to tell you, The Constitution has been derailed. This should not happen.

Whatever projects we have started in the UPA Government must be completed. You have started with a good vision and we are fully supporting
those projects. You complete the projects well in time. It will be the people's projects. It is for the welfare of the people of this country. I am very
much grateful to you. Though I am in the Opposition, I do not want to criticize you on all the issues. When you are doing a good work, we have to
appreciate you but your Government is not doing good work.

@eft anferromer (sMayz): 3ureerst AElGe, Fadd 12 I5 Ul Aen dotc 3 o) &6t Aojator el 3 AHdfd s aaf 3, & 1 sojarer AR @1 Il o B fér xS HAN
&



Ugclt arz & Aae! Ag S D1 Brer 3@ & o et aore S et B are A @ v fser swriie & @S o it sragiie gelms 38 SR &, I3 Jead ECa? Sl uael
ATetotter ¥e1 aicft off 3ot ypy Sft of grewar 6t eft, 3% Mefes uborw gx A AW 3) srmdter Yer 3 e St ASHD Yer @ole B AeEw A BT &Y, el Yol b Refter Rerfer
@l afod TR fpem 33 Rren 3 Fene & e S gy B arfde 4, & g o 81 e siie frrer ufvimer e fs sadter Yer gfer ad cemer 25 seme @il Fuw, o @@
are &t 3l IPRI B el M AP B ISl W dcral & fere forsfe 21 o off)

&d1 ATololler et e} @l uorare don aigal, Bodlol Mol arz sl s/ el aste Y o=, i Fadd, s 3 uacll ar oen [ ag oif asweiiiea Yo g o, aftaw sredk
el @1 e fistel sIaeie &, Sit S91 @ Jfie sirdler Yol @l JIP! @Gl 3 srdler Ye1 P o) b Aemd Jur 3 Ay & el AU, J8l, ddveiichl i, uaisin s gee
3t Jur, anfe SIA St AEcay] e &, Torep! IoTl 3 AGe 29N 3R a8 sH A«D! el s & a1 §

# wrorofter yerowic]l oft @1 tewaarg derr aigen fés Iodiel o1 asie &l v sfiuanf¥aar @Y e wrarn smendt F ae sndlr Yo & @y i Al guopid oft @ off awer
3& &, wirotofler yerord} Sft a1 ad 2014 3 s21 arT @Y war e b wrdier o @ g sa By iz snifio Riwrt B e qetren i 3) ... (o) 331 anffie Rt B
3G @orol & @t 1 & v Sl YRR YRE G318, Aleloller ¥l didl of a8 YR Yre fopem o & sRdiE Yol &l aal @ &, dl sl I v YEeel o el Adrfetd
glorn @1 v Aa as1 sumd 8, BrEl 13 ara A sifie odfadl, ceper 66 ez [Apcsfie: @1 ¥ slead yffes 12,335 A sift epnfzai sk 3 @ds =fEl @1
JAMPEGl| S0l a5 olcdd o ai? 3, I HRd & spieazen & He & wu ¥ Rrrp! ©rl ®on afée o, S ow $neR usd gkl aifde o, a6 usa o a8 @ &
clarar siractler Yot 3 fopw o wrRlawHT & #Areem 3 Sxdit om wed! 3

16.00 hours

gaifeme sra amsr A @1¢ ad usd dog A a1 A2 and &ff, @ S0 JAIOR O war &ar - A4t A Gt st et gt anefler Yer B anegar A $A S A F) szt
el 3 531 Glatol gB FUR 3ol $2AGT @) FUe w2 & Gl e ot emral A qotra g bt o1 ol As amee A s 37 §)

G, ager A3 eloll @Y s arct & Freman @Bk 5 andwiforas Jranal, ewe &t oftferl, 36135 aeurerar aite amr el A Sftaer A ared o1 ame = ardl, ame o A ame &,
§epT Fawu sieuwmifers & wa Slefarfers 8, sor 3a #al @) PR Jxe &l 73 cern & s amdler e ot vas Sftda 3a1e0n &9 Fd AT &

arrefler et A5 e S e agl goiledt eft, g il & Jfden I ficr eff, 22 aiiz 2iven & oft, g & et aiiz eemare a3 aer 2@ e, Sl Asae e AR As
AW dste A5 fofelol U2 foraly dlase aerol il astay &1 1S efl) sa1 DA s et A5, Sof 2Aa el v wma A S 28! smedler ¥er, sof A U2 SN was YARA 1291 G311, A6 &9
g fawe arf ad O Glarel fve s aorell A aneesr A Sz Aas) &)

St gar amefler ver O aiy 3 aat @3 &, o sraon ayfoer I g1 Ste df amefler Yer & g arer @ Fuee arpara fsar R g o1 A5 ener 2 ser A v atarger wior &) 33 alarger
wet @1 3uier B 8l aven &) anst Yerd Y Raes Jrar seroft sueisht &) o & v Roaft aft ot 31 aney @53 2 @ oft G3iore ean @ Danr wafes, BRY aewrer Radt Ffden &6t
arragaraan & 3 as 3ucter ordf 3, oY ag anorofta Yer wicft B Raer varde uz el art dstan @ e e 29rer -3 3A ANor @ aal YRen g @ st &) ared for
&t grammer el &) A4S e 2 5 Sia gar ared ot Bt arer asat F, ot Sleil ardt aueft &, Sret amersror yfden B férg a1 ava @ &1, et 33 A g & @y Afdver Bror
el ot Sor Y et &, S o 3ot g2 ot Aot erorY & et ared ot s ordl eeRY) H3 ern & Ay ora Raez &t snefler Yer B i @1 et amrsier wxn o aga
AR el @t s areet aidf e, Aot seelter et o as g3kt B 73 ePrn & Ry airorofter et #ift Bt fRaes Jar 2Nerer i 3 gt aos ord g€ 3 iz B R sor
Ja efisll @) s siten wofl Jacll &) aa 3A aneRer A v e arer Sx Jad )

§-Tefyor 61 crazen - Gds ot A Ay @2 a1 &, 3N sl HelwAo w1 sl afde ag et Sen & 3w 3A P g Aot el ) aiffasars varata snfl 3 g3 yasiz 6
e gran 5% 2

§-Reafdor B cuazen - uad gfit Brore @) aeie Rase foreet urd &, amer yfer frore AT seme A aiftky o 3uce 81 28 3) 46 v a9l @ & [ 52 snyfors suazen & A
Sl @l YR g3l &) alarsel 20d91 O aneent A fRave B Beffr iz anfl @ wai 3ron &, 32 3020 B e dav-3 wier &) wrazen, szl Yot of sarser Jaal b e
3 yram &t ) 3T HATGH T &2 eraept anzelter ¥er & s aifdrener @ b wu 3 Sx1 281 §, 53 ol W forw 51 Siwery B B YD w1 A U2 [ srn i 16 i
2, Rl 3ediat g3t @t @1 3edx Roen & Ro smaefler et 31 am o2 Jae o1} ot awr & Y 5% a8 vas sterdel a3 awy @2 3 A 3z ediel dam R aerfer
eclics 81 aRn a1 agi v Seflwlor sia2 férr en, 3 Uz Ioglal Adar e ufa Brole & ae dsl wwar 3ufdert en 336 &A1 Bele & sigs aorBior G e o St oo
3l 3odial anelt dive 3 51 are @1 Iedw fven @5 uogg Prere 3 2 wrl & qet en, wrell wiser aelsr 8 gl el e adwrer 3 smadler e Bl wrl ughy &, orel &2 G
33 e @1 IeAEr vl Y wsrgy d aifds 3D 33 g B Pl g @ 3¢ &) st B geren 3 it st sirvefler et 3 age e yoors B yemd 3z 33 E, @l @
Fw-eis R Do gras ge &) as oit e &, sof A Iecka anavers & @it dor s ar 3 aal o & @5 s [&a aa amis)) el of e Sider 3 B e &
fere giew f&em 2 afi 331 91w & acel Jfden g Fo1 A fFrer 22 8, a1 1=t oot 3 7o g e e 5t greena &) ametier o1 o Merer AtfEm I ameer A a9t Sot WY A
Aferemsii @t om yizen fsen 8, @16 v arewt YRIRT &) 3 $b forw et s} o1 aifdeicer asen argem,

a18lGe, Mcier ¥o1 B AWTol Gt goildl e 3t ien &) as ww goildt 8, Rrid asis A amcdter Y1 ®I 3z sncidell @I o el usdr 8 el smedia ¥ o po
el aeetail @i off A6l won ust &, ws gateemul & siie sa1 e & wikas 2 @ &) & Reara & R sprR set st aferfftell o 2w 26 e e smuen, dt szt
et 3 81 28t glconsil 3t @il it am et &) s off A5 geiconsil &t qoron i smcter Yo1 i gricent widbl war &) 531 M2 it AT wo B AW Do Fow o @ E,
aeiifes 52 wrt @ 3z SAel sest wel & sjsnsel axdl & sAfere andler ¥o1 @1 senar WA iz sl dorol B AW Sl wod o a &, A APk Alea §) T dl2 1@
amraefter Yet 3 St gfeonn et off, Forent e avrzur Riverel Rz @1 Wet 2lotl, Seeilfdhar @1 zarell, amora A Ferd ayfier ar bz uedt 3 angt a1 Ieazen anfe seft e e
grfeotall B A3 w1 3B ) sl Yot of @rl yren few & s fBraer oft arera f3a Yerd auliear 8, 3a1 w2 w1sw uf¥ager Fidrerar A mer et e o vw BN, el
fepen 3, R aicefa amera 2fga Yerd axfiier w2 amaitdt @ smeerdt w1 frrivr weon 3) s/ aw A ort ¥ Y, aa aw o1 wiewl w2 e B & Jonedt B smeeft, St @st
Tetel aret AWI-STel Y AR WY B @l A eI T 3 wa wior 2t $or am 28 8, Fo1 TN B yfer amens W Feor A adh an Rt goore bt grieo @t Jraser 3 arscagyf
sifirest w1 forats w2 s &) smacfler Yot Bt dw 3 w1g Dt geieomail @Y Aot A fere gan &) Afdemal Bt 2Rem A5 o apad caser o1 3 ettt bt wrazen 6 o B) ot
arer IErRr 3t Jpee Aer e warder anfRd 3 sor yer Ht yfvans dt sl usdr e, eftc aftm G2t @t uar ordl aer wen en, safere Jor frfd A s A WA A
ferxmot 1 wrrzen 1 a1, Wftp Jorpt amRelt 3 82 dier war acr 3, sworert frer 21 Forwt fpeft yoore 6t aRfien of &1, $2 fére Sit yEner yrer gan &, ws et Yo ot
A Siot A gfer, Tar diz A o Fert B fem, ot omdifya wu A g &, B yfer afie il & yfer garsfteran @ yafdia wear &

arotofter Juresrer Sft, Irecier udtaszor 3 smacier o1 o adt sfrent @1 forafs Rven 3) g1 3a2 A afdn, @l A uftmr ¥ ary 3 A3q aaf @w2a 2 2 arondt ¥ 70 ot arg szt
et of o1 5 ydfers s 9, Tmr @53 St e $13Y A A, drencrer A ugcft @z spmeardt A Adturer Yor emgor ught ) soft yovre firahear 3 dardt, Ayer Yar airzer @onrd o 3
crafEer Ricaz Yo ansar gt arm & auras ardt @t oft Shisar @ yener 2aer Nsw &) s sx gdlae $F arg @ &, @t s g Rt 3§ fod aeeer uz wst & i soae 2
aft e &) sar farer & arezer A 3oqare B RN A5 et A arscayet i wr rafs @ A &) st smaclter Yor at ot @ forate @l amaet Yer A wmeemr A
IIGIGIR UGl 9 U5 ydinz 2eell @ sitgol &t &) frshzar, drencrr, aern ardt o sitgel @1 gt sifdoigoft &



#AoTofler 3ureziet Sil, S91 B Pw &) Fotol uat &1 efte A s well &) NfZen, smexds, odleer A werE Auat 8, yplera 2uat wia &, Afver Yo wdfiefad ol 8ot &
IR CAWEIIe! I NIST A a6 Sl 3) AR 2el @I 3ifEen, sneas, sdleee Gl s AR B ARl A Fu A DRI YR §311 3) sl el cisel [onl & Rl gres ge
8, 16 U 9elo? Usel 3 46 Aol Qeroiid] Sfif & '3 so1 sfEen’ siir '3&s am f¥en’ @ acl wu 301 @ sifirmer a1 & 2, Jmer &t otol JucT b ANERT A Fereiler F2 @
farra & el ISP ISl 3T g6l i) o iy & zfie 3 oft v AEcayyl use &

sraclier et of ues allz ast wrl gz feven &) a0 Sor 31 araerz v s Ricr 3 smerstel @ Sur &, d@iifts amw Sorr weiazur & g Rifera sadt &) aefd siraditer Yo wilazur &
amier aioft st 2 stz watawwr 3 sigpqrer actel aren uf¥aser < &) st Yer of Alerr Iell WY IURIeT Dol DI BB YEIA Y [ 8, A v IeIGI U &) S PR &
fop 521 fon 3t wrl yraw gan &, Brerd asa Yo diquer of & cewer 30 fiseare & Aer wie &t Fenen Yo sder & Hue b §) aEt-Aeaw o dla o 6 uselt sfva Za
1 Harcral gl &

Jureerer AEIG, HS TPKT & [0 S1a Y AT St @St AqIerl wiiazur Jiverr &l efic 3 521 Yo 6l user @waar & A sl ol s331 Yedisal Brerar &) 531 yiplra 3at,
St Jler? Foit & F0 3 &, IIHI IWIeT & S5 B &, a8 $3 YIbR O PBRIEDIL B ARDI 3 Y20 YT BT &) 3PR a8 ot 331 Jfirmer &5 mer 5[ SIRen, Al Sor 31 el aret
A 3 FHoll Dl vep aga ast aad el aredt &

JUrERIST ABNGR, FACH NI JAfIRIel I AT e ler Yol of age et o fdpen &) Joaiol 52D 219 el v sRivacs deird e &) s ter Yot of 521 o 3 ar-sitarcrr 6t
eite 31 o orimw g 68 &,  aga AAcelt= &) sl 2 of 54 [Son 9 v eneeR uae & &) 3oalel ad 2017 am 80 gz ari TrRcic ¥l @Il 3 cPlel T o8
foraff¥a foven 3 arzefter Yer ad 2019 aras e@wer 1 anza 30 gone ard eridicat 32 gome 500 wida 3 conal B g @l w2 @E a2 3 3) 2 o1 36l Jd dse Feolall
02 ddornses Rizea A Awrd &) saazen & & iz fo2ft off siser sjcenere uz s ol o Sam S Favar & Awrd & cxazen user B dqeron 3 wibl sl 5% & i asi 3
3reey uf3uTEn ga Aaw] SHEL ol firer Awa )

Jurenst ar@lga, anxcflr Year o Rsamell $ efte 3 S @l grawr 53, A ves oneran? uger &) usdl sa 3 & 5 Raner Sia e @1F ot 3curg Xas? aiw e, o) 46 v Sols
SHU ST I e, WS Jaen e fsarretl Bt 391 arer uz ¥ wwer ordl o eny Rawer Rieerre an sz 3abt smarsr 2ie 3 3ol off, Afdser 3ot B arg e s &) St ey
uaelt arx smaefler Yer o oft scuret ¥ e wies 3861, ol Breear Beeft d yraor fsen 3) sl Yer o 52 s dog oft graar avzar &Y arsron 9= 6 )

Jureast GG, St s snaefler Yot &t amer avad &, ot & s aner uz g dlenn & A sl Yer ai o> dder eloll s o a6t Asiefiitras wIIE ad HfoI6! T B ATER ol
art efty 32ft @1 grufdonar en Ry Resd dior adl 3 Bor 676 uf¥edsonai 61 aqun &1 arft, o1 A airey, 369 ufyelisons & uft & urll usell ar don gan 2 @ for writ @)
fese) Y1 gaie 31 worofter e sief} Sft o diftrer fsen &, & e gt & gdbt & ar gt 861 B avenz uz &) s [Gon 3 vas sresT YA Yiasn g3 &) 30 sA Au was Ale e s}
fren &) et 3 Rror Fiarersil ast i e, 335 e et diefierr Ada avac o s S @ o A A lalcrel i E18H, o4 &H Sl Alstelal wt g a3y ast 9 Beafer ardl
&) amat sl e o 31 usrusmRt crdlast 3 sisnerer 3uctel asal &t wrazen &t 8, srell sfiaor @ o o1 Eemen 3 e @ HUR a1 wwsian sl Ya & e e
&) et gotar 3tz e RBrarfor soorzel 3 A Glardt yeersr Brdor Y sy St srlt &) ulers yrsde widorafdm, Rra dos sfie vfernd das A anees A oft genar yras gu &) avorofter
et aieft Sft @1 s g @y amet ardt uia adl A Slrer cewrer 8 anx s FuR w1 Brder szl Yer & araridl, 3 e A smacfler Yer & Al A @ gu wow sa Aaw)
ferzard &) &

dtorofler Yewic(l of Mwell ez Yerd il @ aiftrs Farrrn Sor &I awgon & efl) as vas Aseas g a1 8, aifds ameler Yer 3 Yol Sllewr R &1 anarsr s 8
3R aal Farrere ol sl & ol Resft aft wrl @) w6l 3 vo aFan sivre Bad wige B el=Giel i £ Xl Sl ey st asl U2 IR g B ol fRiorr & v ord sifer
2xrar o firelt &

Totofter Yewicft oft of Meelt are asar en @5 s e &t aifer B aer ag, B gorfer Sxren anedt & afe amer & arc} &Y aifdam @ Sxron ared &) awer smedtr Yer @Y s oflol, Yar
6t aiftr, a1, B ypIfr e ancft Bt e, B 3er sz Ax1 WA Y 3 2fe A Yot A ai s D B S G A WA , 33> R o1 9 B ol RSt H
Jyarg dor, sreforxcft off Rdes Jaurr &t widt B aga Mt Basdidowar o smadfier ¥ o ep] ol @i Y faven &, o1 erer & sergran 3 wrIwey ufyue aifda 6 ord 3,
it a1mclier et @1 orRnwey ol B fom Fena & 2 &, Ao §.ofterer I alqea 3 wd ud Brigw wd Sxn Aemdee of Rele e SIA Rfteor §iq) S enfereran fAdsii
Bl Jerer-erEr v Jard S sz e, swell dard & e Sl g w2 4 &, a6 s sellRl Yol B aed 5U wadl O dent A S AdA §) s2n1 ufduime § [ srer RBeell
it e & die 3 Jeft srdadls ot yrewa g 3, 3RBes e Sl @ daae opr gan & iz Yewid) G ul¥oweden o1 B deo agafs siead uz Mt dsae oR! g g
3

aaley, anxcler o1 & wra adt afdr 3, B w2 adu aifereppior ) usell @ anacer Yot of amweft gt axfd w1 Rfieeliasaor grewar Reen &) amorofter Yewicfl sft of Mwell ar s
Fecrz fopar ar s smacter Yer 6 aifir w1 3uehor caraenfies 339w & fére ot @39 & anorofter Yewid) A sreRa wron argen &5 slvy? siager & aa sl Yo 6 al yfir
&, 1 w3 aamr ywr & adu sféragmr &) asi w2 &, X, uedl wraensl I gRI Yo Feoel I ag? I £9d D aga dgAzd dell [ orn &) 7 spRta wEen i PR
arforfSeras FwRier 6t zfte 3 321 Yerd a1fdr @1 IuRiet 2l afiz 3odt ciell o1 sl AdReorel wade, Joal dell I fprn de, 361 sl @I a6l W w[f¥erd Fu 3 gorata fopen sme
A1 yerd Feorol @1 eyl oft 2merer amwett afiv amadier Yo ot e cne oft g gen) wE e Ascayel usa gl

MENERI, U AGA UGl 5 Ae[elel @i aniail 3 yresr gé & fib ad 2016-17 3t 2800 fpeilsftes ver eirset @t qeten 3, aed 2017-18 3t 3500 fseinftes o1 a1 wirsat @65t grwan,
welear afiz diefear ¥ fore awifta SeenfEal acme b @y 3 duum, Yed gR1 A6 IRERI I AL AP IJepil B Feren we, BRI sideia B ai fwr & fere 70
Uf¥RlSTeNe ISR IR B M firers, sae Ja gonas aomsy 500 el w2 fere 3l exdserest cpma gapl vd et sl ¥ fore Asar Afems Jor o1 g fsar
arem & 7000 ¥29iz1 w2 =itz et yorer weet @1 grara 3 1000 Femdic 2z frerer & amer & Fu 3t 2000 Yerd ot ¥ fore wrl 915 awet & use, Yaew Yo @ e 3
X g, werwreR anenfya acftor and wia’ Far grsar & gibt 8, Rrerwr dAot 3octz oft e ey s wia At fSeprel st smaeua Al @t gof @t d fém wwer fist
gonrclt, aweft wiar firg Afden 915 weor wr yeara 3, ad 2019 aw e A5 wwft e d sitarcrr cemer B cren st A wnft FaEA-de g §

1 &t 3rercier #ivlt 3 orft ¥er ensor A fere 800 fv.aft. w1 yraener, et uz 22985 wats Fud 2.19 fv.aft, yferfeor amemer uf¥artar 3 fére 900 fv.aft. @t crger 22an oren 3,
ot 2.47 fp.aft. yferfeor wr cgar &) 2o Gigdtasaur O fere 1800 fp.aft. wr cger 2am arn &, Brer w2 4.93 R aft, yferfeer afie acfamor fer adf 3 4000 fp.aft. A5 Rregeftaavr
T e1ger &, ot fwrt ad 3 2000 fap.aft. em, emoft 11 fp.aft, gfeiféor) Yo uf¥arerer 2015-16 3 agase 2016-17 3 94.9 yferert gam & 3fiz 2017-18 3 94.6 yferort @ it
E1821 IHI1 IR0 &, A6 U5 IAPK A9 e 8

& amuds ameepr A wrotofter et dicft Sft A aple won argen R ydferz Yerd wr AyERnerT svwyz & ylf 3 yder aii ufieft 3 g9, Rer @ ot v yw siaerer oft
aiezIyz 3t &) 3 eftc A, aai B R 6 efte A oft A2 3Rt Son v siizzye A aserasmn 3 gead B fow Ppo orft vaaga snfdr aend o) fer 3 oy goe B @g
3P 201 521 ¢ A aneeft A am des sieEiygR A worwar B G er w2 3 ceper 24 A 26 He er 3, 3PR 521 o Fc A eaRrder anfdwr smush ar 12 3 13 & 3 sa gt @l
g1 e o 2pen &) d sigpdle dlen [ slledye 3 averasan i goas B fere ol vaidar anf¥e acrd s ehezye-gaager il AHt-sien vada &, st yferfeor v
ome, aeiifes anft 2rs 3w, diter o1 acredt 2 itz el @t 533 wyoreft it 3 aMewaye A yEERIE Scfdid iz shewaye 3 ucon B o oft Scf¥rdt @1 aame 6t waEen 8y
forwet o1 @ore 3 St Gluvme g off, aNezayR 3 Yord 6t efte 3 cliwr-sdficw Jda w2 ot g & e Assorar-aiza diadt are ¥l oisol U2 3@ ol e 8, aEifs aga



e A 33 8, B sreran B yeftfara aier &) ue Fdigpa 2l o &) # 33 e amiR @res avFen, Afdser sa uz ot off g &y
G2, HERIeEol 3 llolG oo, Aeliswiol-gEclt ol Y1 cisel & arz @ ol e ol argen,

il 3, srzeter e &t efte A ame.dt.ow she oft.amedl. 3 afieeE @) A e Rare T T8 3 [ A1 ORI & ST Nl Yol &2 8 A oM @2 3@ 2 aa amedluw, iz
sft.ame.d. & faare @1 Femerer 2, =i smedew. Yo st £ Jeen At wear &, dfivar wdl w wep-craren A g9 g o1 ween dar Aidt & A e ame.dhew. &
ur oot aiftror ol &) bz 33 Sfhamedt, & ura serr usar &) 2 et 3 et @ Ao fare xSt lar &) s FHE 31 RN & S| & A AHIM BT AHS| AHIET
forpreres?, s dlew. aie sit.ame.d, 3 vas Bt Wt @1 s1o0r @3 S, Yo ufyert @ Yo gl ue wn 33 AU gl arcl It Yerd swufer B Fean B Amer-arer 3w St
& I8N AR Dleol-cazen A IS BT #G U= #fl IAD®T W] ATl foreprer AP,

Ml FEI 3 U3 dictol @ IR f&em, 3 Ml teerare a1 § 3l fdler Yo &l se[arel APl T A P16l oI §) teeds)

SHRI C. GOPALAKRISHNAN (NILGIRIS): Hon. Deputy Speaker, Sir, I pray to my god, leader Puratchi Thalaivi Amma to
speak on the Railway Budget.

This is for the first time that the Railway Budget was presented by Finance Minister. The ongoing projects introduced by earlier
UPA Government have still not been completed. We are first timers and our demand to introduce new trains has not been properly attended so far.

Every year hon. Minister of Railways used to consult various
organizations to include their views and demands in the Railway Budget. However, this time due to merger of Railway Budget with the General
Budget that could not happen. We request the hon. Minister to attend the business people, group chamber of commerce of our State and District for
fresh demands for introducing trains.

Hon. Minister has not increased the rail fares this time and we thank him for that. However, he has increased rates of many items without
giving notice to general public. The hon. Prime Minister asked the Government to be transparent in all matters. But the Railways increased many
charges marginally without the knowledge of common public.

In the current scenario the speed of passenger trains and
goods trains in India is excruciatingly slow. The engine of the
passenger trains can travel at a speed of 150 kmph. New trains are
introduced every year but due to the major difference in the ratio of
the new lines and dedicated freight corridor, these trains have to bear the brunt of traffic congestion thus delaying them and putting them
behind schedule.

Sir, there were scams in freight operations in Railways. The CBI conducted raids all over India and it turns out to be a Rs.4000 crore
scam. But till date the action taken against those involved has not been
informed.
Sir, Southern Railway is most earning railway in
the country. Even Salem Division earned more profit within a short span after it started functioning. But facilities to Southern Railways especially
Tamil Nadu are not being provided adequately. The trains overflow with crowds and there are no adequate trains from Chennai to Coimbatore,
Madurai, Kanyakumari, Tanjavur, etc.
I request the hon. Minister to introduce a new train from Chennai to Mettupalayam. Till that is done, the Cheran Express may be extended up
to Mettupalayam with additional coaches.
I also request the hon. Minister to introduce summer special
trains from Chennai to Coimbatore, Madurai, Tirunelveli and
Kanyakumari from April to June. I think the Minister will accept
this demand immediately.
Railway Hospitals particularly in Tamil Nadu are in pathetic
condition. Dialysis facilities are not there in Chennai railway hospitals.

It is reported that deaths also occurred in these hospitals due non-availability of dialysis facility. The hon. Minister should improve the services and
facilities in these hospitals.

Promotions for employees in Southern Railway are getting delayed, especially so in sports quota. The management is not taking into
consideration the original seniority. In the case of ICF, Chennai, the sports quota should be filled by Chief Personnel Officer by appointing his State
people where he belongs to.

There are a number of ICF apprentices who have completed



training but have not been provided job opportunities yet. I request the

hon. Minister to intervene and recruit those who have completed ICF

apprenticeship. It is also brought to your notice that Personnel Officer

of Railways and ICF should not stay at one place for a long period to avoid favouritism.
Hon. Deputy Speaker, Sir, I raise an important and fruitful appeal to

the Minister to Connect Mettupalayam with Chennai via

Sathyamangalam, Gobichettipalayam, Cithode, Erode to Chennai to

fulfill the genuine demand of the people of the Western Tamil Nadu.

Mettupalayam is about 55 Kilometres from Qoty which is the capital

of Nilgiri District and a well known tourist centre, the most popular

destination of Indian Cinema Industry. In spite of my raising the

matter in Zero Hour and also my representation to the

Railway Minister, this has not been materialized even after three

years. Tourists and the local people coming to or going from Ooty

have to alight at Mettupalayam and continue further journey.

Mettupalayam lies deep in the Kongu region and it does not have rail

connectivity to Erode via Sathyamangalam, Gobichettipalayam,

Cithode. If Mettupalayam is connected to Erode by broad gauge rail line, then people can easily reach to Chennai as Erode is already connected to

Chennai.

At present a project to construct a new Railway line from
Chamrajnagar to Sathyamangalam, Gobichettipalayam and Erode is
progressing. The work is going on very slowly. If this project is
expedited, then Railway line has to be extended up a distance of only 46 kilometres. By doing this, Mettupalayam adjoining Ooty will be
connected to Chennai by a Rail line via Sathyamangalam,
Gobichettipalayam, Cithode and Erode to Chennai at a very nominal cost. Local people as well as tourists are in dire need of this rail line.

Rameswaram and Thiruchendur are two important religious places in Tamil Nadu. There is no direct Rail line and trains. There is need for

construction of two under-bridges - one at Kolathupalayam and another at Pasupathipalayam.

I also request for speedy completion of the road under-bridge
project at Kolathupalayam, Rs.6.50 crore for the road under-
bridge project at Pasupathipalayam and another road under-bridge
project that has been sanctioned at Pudhukolathupalayam, which is
on the Karur-Salem Railway line.

Hence I urge upon the Government to take necessary steps on
all my demands. Thank you.

oft Rater A& (Jvuz): adice, & smuet eorars Jom diear g s amuet ayst deror @ st & 2mer 2 amer 3 amoft urct @Y oft eoerare o atear g R a9 s aat @
81191 ot ol 3112 f&em 3

1gIGer, Wl gicft w1 c=iare em A uscy A it iRl afir Joraifirl @ Aiclt B Harwars o arear g G ot 2melt goird ¥ S 3, 308 ot 7 aga-aga werd Jon awar
&) gona v iR BT 8, v gael AXT 3, Sl 3 3ncal @Y 3ngfT STerel i aRIR firerar &) aere Sft s arT @) aga e oredl o wadt & - 'aif, anct ol o’ Aor
‘anfeEil' ores w1 yEier e &) s @ Asweiifer 3 swufere 2, awiifts sar weft o1 Y e ast ey 3)...(cwwTarer) aMuSt agd st arT wdt 2, 3w fray ot & wFem) el
‘amnelt’ oree gafero yeiter fapen 2, aiifds gar wnoft Y ofter was 2, oftfer arcr 21 et 3) gardt 33 oftfer @t Aase Al 3, Aftver aft o ofters v Bt 2 s A3 o1 AEY a3
&91 3ga1 Al & 3331 Mz 391 B 10 1@ wailer Aol @I AR & 32 adh arer d waoll Ala §) 3G SR dole @1 8ot A1e feman Jferemur Sit of aarn &5 ag oft 14 a1t @1
f&ot em afiz @ore Yot fsen srm o). (Rrrer) JMUDT dga-agd HoKs)

afe 3 sferaret & uwoll A @i wiks, o 34 f&or oft dio Sor bt @ &I ety 21e o Sor &, et uf¥awr aen &, 521 Sor @i uf¥ax & fEamery we & adf 4, ImrEws &)
[&tTerr @l 16l of &I ge, e &9 el &l wevoll @2 AW &) [dogediel wi Gl ul¥aer &- Af sjpn e iz #f sien A5 srcmwan smead @i dierr ul¥ar 8- s
arreetier Yo A cftor fdogedror &b R uf¥ae &, Sit o1 @l Sitsa &) off <l St of 3 redt 3 war iz 3 @e it weon araar & [p 216 ew ddtorn QA1 &) 361 oif wedbeied
w@lE orel &, 301l offa wal-ar-wal e Sft of cemrlt geft, 361 asie ¥ uret gan glen, gt @St &3 3 g &, PR g Aa & v & anwish & [ i gore 3 e seea
@ol, IAA I[cTIal ord ofal|



ot 14 arrel, 2012 oot @it avar e oft forer sht @1 3 srEeeRic &, I5dial A9 A6 fSemren i smuer sft wre [emren afie @@ war s wE Sor @t sisdt 3
o1 Bt 291 A Gl 2,
91 A 52 3io1 Y St 3 e,
e, nfer-urfer oréf smeret & e,
are-as it @) amen Arerdt & e,

BNt wEt srerent & R el [R5 yepe 3 el /s AaRl ugel el bl avdahl @1 O 8l 3@ en, 33h e g @i dilant oidl Sisd &) 3a & ol @t &, 3o actael Yerd aiet
orel W 3, are & At 33 2l 2 i o 8l aret sy firg ver gy oft &, aer skt offa Yerd & awtardt E) st aw &t uateril 7 Yo F welantRl & o wen § sie
a¥p atardt @ # giasw? Yo waar &) bt aots 3 & Yo aer geifeell ue ugdt &

A uaet Bty g3 [ a6 oo DGR @olc &1 $361 Sloll aarcl @) v el freren o) dia 3 ddoer wadt &t a gf oft PR sferare & ueeil 3 &A1 ord, ot i 1924 3
Sl Jd¥9mel a9l DIl &3, 3T U KIS &) 312 Ul 39l odl 8, AR 3 33 W2 aid! sndenm @R ad 1898 31 1924 & dia 31 Ferd o cener 103 wils Wl @l fife
B3Il &l 3D AIG 3B)eil Dl ool b @15 il ®mitl] a1=I &) 7d 321 Joalol eI fapen, AIfes Jetm! G431 firer 3, $c33c B D)

forer aicf} Sft of aere Qor ased gu wsar-
"The merger of the Railway Budget is a historical step. We have discontinued with the colonial practive prevalent since 1924."

33, A3 339 Aretol & 5 S vras s Yerd &bt afdsmun ot sl agdls, aa oras Yerd oot B geste 3 andt awen aifde, 33 gy A ag 3\ ol ag wesdt &) F ag o=l ws @
&) 3, Yed & IMforerar aen 3, I am reading from Paragraph 5 of the Concept Paper of the Rail Department of Authority of Indian Railways, January
2016. 5t usdr 3 & aeft an %@ 3, a5 wadt 3 R

"Indian Railways is a Department of Government of India. It is also a commercial organisation that has to operate on sound business
principles. Apart from recovering the cost, it is imperative to generate revenue streams adequate to generate surplus requirement for
capital investment and for future expansion, periodic renewal of assets, upgradation of infrastructure, and providing for safety-related
aspects.”

13, g ufvsimr wienferme &, sta s $21 ufvsimar @Y amu ordl @edfd), o o et &t cadht o1l @ wraedl, aRiifs fen e cradbt saiifer &) ama gt gforem &Y Yer i A
A ) el 3 3 e Sloi¥e Db el ordl @2 wavll s ewn Ruw 3, 3u Ruw w2 & aig A anen, R BfAde ol oft ad aam 2 [y, it will continue to be a
department run commercially undertaking. « 321 e &t aal & arg 3 wwen, #eR S aw M ag uf¥emar ol acd@, aa o Awer g ol Sl Yer & ufyem
an aoft enfde, The Railways should be that infrastructure which will add to a half per cent to the GDP and it will be a catalyst. st amudt @ yiftse ordl
a2 waxdl as aga gidwea ww & sl xra Bgyaer #, sl sadl sl der aad &, A g Rogamer & ma & ag anuet gorra 3 off Jur rem, wen A uf¥simun
@eifererer 8, 2 ubwimur @ s deeron @ uen sl fire soilsl Boar oft @ 3, ag wg o Hlifrr 8, gy off zaf dva &, A Ja derer 8, a & st weat on 2@ §,
Please do not take it as a personal criticism, a=iifts @iz fEas o1 Ruer 2 o) 7 st sios) 3 sron agen aga aR oS aga difr dert &, difttRoa JWdsr srdl
arcdt 8, s aifes @i et 3, safere #f uson argon; 3 Rerazdl gl 3, Sra s ufefniic 3 o Qon ded 3

212, ugelt arer o @ v & @oner Bl rew oo yxjen; A wweflers after st &, St dener B ar A e g @l s A6l of amel amy I s deara Reen & 5§ Serzer
Glori 3 arx 3 e, @R s 39 slar Bren & oY 7 Ao aigon; smuor adarer affer aiger gretac sz 40,000 @As P aer o §, Modt Qo a & el ol A
28 & 3l anuer 03 e &, Bris e an gapeee &) amual Bk 15 wediee e &) 5213 ue &en & o aiffr aga el & suefl 8) s aifey dbft & siefl 3, ara 3218 g 9 SIRk
&, M2 wad & R am 023 ordl &) & agar 202 Qolacd o 3 @ A A¢) gioae foaer & itz #¢) gioracet &) anT s @dal, da v al sl A dwme d.d.@. aen ao
) & TG @1 &) dpy, aai aga A e ofl, sl dvs & aft swreen ofty 7 s oft @) dowrg don arear & gy oft B el dowe Bieron oft Sifee AwEICn e, A I
Jersn foem 3 oifer s grer 3 &) s aaw A, s Ao B 2w A Fa A Fersn Bu are & oY Al amu 15 wedee & & o snudl wdis aga warsie us st

s & 3fiend Uz 3Fen SNt s Yed Faws siiw afoc 2017-18 @1 fww &) a2t el by 3, woitst ft, a3t fbey @i 3 ofie & s & 2ner weon argen @ it snuer G35
o3 Wt fe ad 2017-18 w1 fren &) & 339 w2 smubt srore itz wemmon argen 5 The percentage of growth Budget Estimates 2016-17 is minus 1.74 per
cent. The percentage growth over RE 2016-17 is plus 4.40 per cent. The suburban is plus 0.92 per cent and non-suburban is minus .66 per cent. se@i
GIDI B dl A8 eolt & 5 ama S1a widtsrer wa & dl asic wdldic @I wxl & i wad 8, 4.4 urdoc AR agen dl 3 33 Parser vrdiic A HRR @ &) v dl e
i & arn, Rasss vedldiic wa 8l orn J0iz e 3 SeIel @ BRoRe @ & 3 o & [ sao w2l agr anudbl g s Rasss dudldic 3 agdt & So the
revised budgeted estimate for 2016-17 was minus 4.61 per cent. zoft seror 33fsrt w1 Hezy @t gam ama 2016-17 wr sifor-2ra-ardar @ g, 2015-16 W g, A
@R ¥ l Aot 5.14 uadioe §, ws smuwt smuw aret gam Percentage growth over 2016-17 w1 garor smuat @ fem s awn 3, 597 w6 & fas when there is a
continuous decline in BE to BE figures for the last two years and actuals have also shown decline, how is your forecast for increase of 0.20 per cent
in 2017-18 possible? ug tifdracr ordf 8, f&er @ asemer A forw anfera @ ww=ier arceT &) AR AN wel of Wi st 3 wat cerdt 3

Similarly, the average load has not increased and passenger kilometres is also going down. The projected increase is only 0.2 per cent in 2017-18
over RE 2016-17. How will the Railways achieve a financial increase of 4.4 per cent over RE 2016-17 without a huge increase in fare? afg ama e
sorajter we & aY wiitfendioe @ weon uZem Will there not be a diversion of passenger?

Il TN &1 281 &, G3ioRt & oeas wa &l 28 8, A< dl WR A on 3@ & o dical @il 3 on 38 &) e 3y aee R A DFRE ©2 dl wR o 24 wdiec ag & 3 are
®: 2A1el 31 G2 w3 FerRl wiol A el ¥l &) sIelifts ag 3o & [ et g i airer sngdt aff wior &t arardt @ &, aeiifts o1 &t rardt agalt usar cslt &) A Glert
gan» ol 3, 3 Hleni Yo b &t J)

a2, uia sl 3 amuest S are 3 usen Yo A e &, urier s oEter Moz A aner &, Weee A aner §, dizee dor ardfer, fase dféber 3 amer & e 2erer o A anar §
During 2016-17, BE was projected to increase by 34 per cent over BE of 2015-16. #r aen gam, amuat gisiac ) fRsar em The year 2016-17 showed an
increase of only 8.41 per cent. During 2017-18, BE has been projected at a modest of 5 per cent over BE of 2016-17 but 30 per cent over revised
estimate. frimr fray & uscr @2 7a1 en Ry amu Rarsss Yedidie @1 AsR1 daz Bz & & R aga a1 soafisr 8 w1 3, R 31 cer & v amu wdl of wdf spris 8 3



&) sog e &, soy wdl & i in the past three years, the Indian Railways fell short of its BE in parcel segment by 25 per cent. Is the expectation of this
vast increase not a wishful thinking only? a=iifées =1z ol gor o za1 &,

The parcel traffic is increasing day-by-day. The Ministry of Railways should justify if there is any chance of its increase. How are they going to
increase? The postal vans are also reducing due to diversion of postal mail to courier service. The Indian Railways have not been able to harness e-
commerce. £.-wwRi @1 v agd asT (33311 Yo & UI oI JE6AT oI, A1 306l a8 S 3 Sl 38T & a1 v 3 o 28T 3

The forecast for the goods traffic is also not very good. As regards freight forecast of financial year 2017-18, percentage growth over BE 2016-17 is
0.19 per cent only and percentage growth over RE fibz anuel f¥arses dedlite oo &, ag amuer 8.5 uediec e &

As regards growth forecast for freight traffic physical /.e. metric tonne, the percentage growth over 2016-17 has been shown as 0.69 per cent.
Percentage growth over 2016-17 is +6.5 per cent. serR vagie 3 dum v Iz afE & dLd. @l 4.4, I dier o & d e 2016-17 3 -0.25 per cent over BE
of 2015-16. 313, g1 Ficteld 216 & a5 Mt 3Rt G3s1s @3 &l 381 3, o] A 8l 38l 3, DT B agd-agd-agd &l @i 8 23l 3| A2, 3 a3 ®l wedcglel el 37 This
is the first time in Railways recent history where originating tonnage has decreased over the previous year. @1z @ft s gam en, @iifes India is a
growing economy. @l of @l oirie s w2 o Zal & iz o &l a1 &, ta &I #qadic ol 8 & & Earning per millions of freight traffic has remained static for
the last two years. af& &Y sirer 3t snuest S 2w & Al @16 aga & fdae @ g ot amu giokasier @2 3 &, if your Operating Ratio is 94.57 at #5t ordf e o5
g wal A MBI A, FHT urRl Yo b anasS &, Prowt et & v fsiaz ¥ sier aras operating Ratio is 109.60 or something like that st fos 110 s &) aicrera = 8
fos anmuest 100 w=ud asaror & et 110 w0 6t enorer comoft udshty wdl or adl werd & saforsfl azarer 3@ &) 32ft Bt ale 7 amuat earoradvr wyon argen ¥ sarer 2R ordl
ciom, aeiifds A3t widT & sww A @ ofl Jer aifde; A dear B Rre o aga pe 3, Afdva & uia Bere 3 swefl arr wear wem Railway has reached a stage
where the internal resource or revenue fund is merely 11 per cent. Internal revenue is funding only 11 per cent. Budget Outlay of 2017-18 of Rs. 1.31
lakh crore, if only you look at the trains, railway funding is all from outside. 212, 52t vazicy asid} Rediar 3, d@dsar 3, smuwr 3¢ & The Railways revised net
revenue estimates of 2016-17 stands at 7695 crore compared with the Budget Estimate of 18210 crore. sierera imuar 2itar en s 18 sone wdts wud fcisr
32 snuer Rarsst fven 7 &9 adts ®ud, a decline of 58 per cent. @ aga sivflz Jween & 212, N urd aga A0 3w ) A0 agd @A 2, AR FA uia-2rT Biore w1
I 3 3 dim,

I come to the low revenue trains. Railway revenue from 2017 to 2018 is estimated at 1,78,350 crore which is 9 per cent increase from revised.
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3ot B2 As o ¥el wra ws arel, Rer &) This is nothing but a depreciation fund. If you do not give money for depreciation to change the railways
and, out of Rs. 25,000 crores, if you are giving only Rs. 3000 crores or Rs. 5000 crores, then, I think, it is a dangerous situation.
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HON. DEPUTY SPEAKER: Hon. Members, those Members who want to submit their written speeches may lay their written speeches on the Table of
the House. They will form part of the record.

oft @enig il &9 son AAst 3K 2 5 i am ¥erd & afdber diioadl ordl agell, daiise @ ordl disl, Mewyst wa oidl 2l Ye1d &l dageierd sya ol 2, giid
f22da 35 - Al @ oPIE As Adaez Bl S &l 9w &, dal oI Fada &t Wior doa @ Fadiesy @2 & sy &l ¢at 3 el & aeme A A oicdl ugd 3 &
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*SHRIMATI V. SATHYABAMA (TIRUPPUR). I would like to express my views about the Grants for railways for the year2016-17.

Tirupur is the knitwear capital of our country and generates employment opportunities for 6 million people and huge revenue to Indian exchequer.
Despite being the top revenue eaming centre, Tirupur does not get its dues as far as the railway facilities are concerned. More than 30,000
passengers travels to and from Tirupur everyday but the Railway station has just 2 platforms . Passenger trains from other destinations like
Palakkad, Coimbatore and Trichy are already over-crowded and large number of passengers at Tirupur station finding it very difficult to board the
train particularly elderly persons, women and children.

It is the long pending demand of the people of my Tirpur constituency for the introduction of a shuttle Train services between Tirupur and Salem via
Erode. So that millions of rail commuters will be benefited. There is also an urgent demand for the change of starting timing of Train No. 22615
Tirupati-Coimbatore Express from the existing 14.50 hours to 13.15 Hours so that it can reach Tirupur and Coimbatore little early.

Our Beloved Leader Puratchi Thalaivi AMMA has written to Prime Minister about the long pending Railway demands of Tamil Nadu. But this rail
Budget has failed to meet the expectations of the people.

What comes as relief to Rail passengers is that the Railway Minister has not announced a hike in passenger fares. Several new trains with a focus on
improving passenger facilities were announced. Senior citizens have a reason to rejoice the Lower berth quota reserved for that category will be
increased by 50%.

Railways has shelved projects worth Rs. 19,500 crores that have been lagging , will affect as many as 14 projects in Tamil Nadu. The List includes
projects that have been seen not much progress despite passage of years since the announcement. These are people oriented projects and the
economic criteria should not come in between. These railway line projects will help to boost all round development of these backward areas of the
State, if implemented. I urge upon the Government to resume work on these two railway line projects at the earliest.

It is the long pending demand of the people of my irupur constituency for the introduction of shuttle Train services between Tirupur and Salem via
Erode. So that millions of rail commuters will be benefited .

New branch lines are opening up after gauge conversion in this region, which will connect Tirupur to Pollachi and further to Madurai. This route will
be best served by introduction of DEMU services. It is requested that the additional allotment Of DEMU rakes be done for Salem Division. It is also
requested that a DEMU shed may also be built within Salem Division to look after the maintenance of such DEMU rakes.

As a Member of Parliament, I wish to lay emphasis on the demand of the people from Tirupur Parliamentary constituency, for a new railway
line from Mettupalayam to Chennai via Sathyamangalam, Gopichettipalayam, Erode, and to Indtroduce shuttle service between Tirupur and Palakkad
as well as Tirupur to Tiruchirapalli via karur so that people from all walks of life get the benefit of Rail services.

Computerized Passenger Reservation System at Head post office, Gobichettipalayam to benefit of common people in and around
Gobichettipalayam area. Maintaining the overall cleanliness in Yercaud Express Train and other Trains passing through Tirupur .

For 2017-18, the total capital and development expenditure of Railways has been pegged at Rs. 1,31,000 Crores. This includes Rs. 55,000
crores provided by the Government.

With Rs 2,278 crore allocated to Tamil Nadu in the budget, the focus mostly on passenger safety, redevelopment of stations, cleanliness and
making stations more accessible. Most of the announcements made today are repeated form of the past year Last year the railway Ministry had
earmarked only Rs. 2064 Crore for various railway Projects in Tamil Nadu for the financial year of 2016-17. This is just a marginal increase of Rs.22
Crore from the allocation of Rs. 2042 Crores in the year 2015-16. It is not at all enough for a progreassive State like Tamil Nadu which contributes
much to the nation's development. For Indian railways to become an engine of economic growth of all States of the country, especially progressive
States like Tamil Nadu should be taken on board.

The Budget allocation for Railway projects in Tamil Nadu in the last 3 years has failed to meet the expectations of the people of Tamil Nadu.
Rail Passengers, Particularly in Tamil Nadu, demand a better involvement of the Union Government with the Ministry of Railways and State



Governments so that issues like land acquisition does not affect upcoming projects. Also, more trains and newer projects can come up smoothly
when the state and centre work in tandem. There were a lot of projects announced in the past that were not implemented.

As a leading industrialized State of the country Tamil Nadu needs world class infrastructure with better rail connectivity as mentioned by our
visionary leader puratchi Thalavi AMMA in the Vision Tamil Nadu 2023 document. Puratchi Thalaivi AMMA in her letter dated 11 February 2016,
addressed to the hon. Prime Minister stressed the need for inclusion of ten important Railway projects which are crucial for the development of Rail
Transport and for the development of infrastructure projects in the State of Tamil Nadu. A number of Railway projects announced for Tamil Nadu in
the earlier Railway budgets have not been commenced so far due to want of sufficient fund allocations. I request the Union Government and the
Hon. Railway Minister that these pending railway projects pertaining to Tamikl Nadu should be provided with adequate funds to expedite the
completion of these important railway needs of people of Tamil Nadu well within the stipulated time frame.

HON. DEPUTY-SPEAKER: Now, Shri Arvind Sawant. Please be brief because there are three Members from your party to speak.
SHRI ARVIND SAWANT (MUMBAI SOUTH): Sir, I am going to speak alone from my party.

HON. DEPUTY-SPEAKER: But I have the list having names of three Members from your party to speak. Therefore, please conclude your speech
within five to 10 minutes.

SHRI ARVIND SAWANT (MUMBAI SOUTH): I will not speak, in detail as the figures have already been cited by the hon. Members. sferarar 3 useft arz
i gan 3 o et aoic s aoie J Funfiee e arn sfi 33 asie uz ar 6 o) 33 aop Arorofler e sief} St o arer 6t eft @5 ¥er ¥ fere "For 2017-18, the total capital
and development expenditure of Railways has been pegged at Rs 1,31,000 crore. This includes Rs 55,000 crore provided by the Government. " amst
asar "Amongst other things, the Railways will focus on four major areas -- passengers safety, capital and developmental works, cleanliness and
financial and accounting reforms.” I will confine my speech to this only. amd 3edior aiwon &Y st #acauf it "For passenger safety, a Rashtriya Rail
Sanraksha Kosh will be created with a corpus of Rs. 1,00000 crore over a period of five years, " ag araer aga srscagel & "Besides seed capital from the
Government, the Railway will arrange the balance resources from their own revenues and other sources." s ¥ozy &t arcr aicfl & ol e w1 oy ager wa
BIeT S 261 &, sol asie ef¥edic 3, vagare vaosas dx, snol Passs asie ot 3,
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#*PROF. RICHARD HAY (NOMINATED): Railways is concentrating on Passenger Safety, capital and Development works, Finance and amounting
reforms and cleanliness.

For passenger safety, a Rashtriya Rail Samraksha Kosh is created with a corpus of Rs.1 lakh crore over a period of five years — unmanned level
crossings are being eliminated. Measures for increase in traffic volume is visualised. New Railway Line of 3500 km. will be commissioned in 2017-18.
Rolling stock will be customized to transport perishable goods. Railways are modernizing its operational services. Railways must plan for increasing
its revenue from tariff rationalization, advertisements, opening more railway land for commercial purpose and reclaim the encroached railway
properties in different parts of the country, and increase income from freight traffic by maintaining punctuality in delivery. The dedicated freight
corridors should substantially increase income from freight.

If the Railways are losing revenue both from traffic and freight, it is high time the think tanks in Railways and Government of India visualizing as to
how to generate more revenue and enable this mammoth service provider to become viable and sustainable.

I may be permitted to move the following points too with regard to Demands for Grants, Railways.

I congratulate Hon'ble Minister of Railways Shri Suresh Prabhu ji for the pains taken to develop Indian Railways and in paying special attention to the
needs of passengers all over the country. I urge upon the Minister to provide digital display of the names of the approaching station in the bogies of
all long-distant running trains in the country

I request the Ministry to provide the services of DEMU/MEMU Trains in the Shornur — Mangalore stretch of S.R. in the Palghat Division which would
bring a lot of help to the passengers.

Kindly provide a dedicated freight line from Nemom (Thiruvananthapuram) to Mangalore to facilitate the new Vizhinzham Sea port connectivity.

There is a need to provide a new line from Jhalassery to Mysuru.
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*SHRI RAMESHWAR TELI (DIBRUGARH): I support the Demands for Grants under the Ministry of Railways for the year 2017-18. This year Railway
Budget has been merged with the General Budget which is undoubtedly a historic step. I congratulate the Government for taking this historic step as
it would bring the railways to the center stage of Government's fiscal policy and would facilitate multi model transport planning between the
railways, highways and inland waterways. I am extremely grateful to the Hon'ble Finance Minster for giving special emphasis on the development of
railway networks in the North Eastern region.

In his Address to the joint session of Parliament Hon'ble President Shri Pranab Mukherji describes the North East as the Gateway to South East Asia
and therefore the Government is going to open up road and rail routes to neighboring countries to boost the economic development of the region. by
the end of the year, all meter-gauge tracks in the North Eastern states will be converted to broad gauge. Moreover, the Railways have undertaken
an expansion in the region at a cost of around Rs. 10000 crores. It is heartening to note that for the first time states like Arunachal Pradesh and
Meghalaya have been put on the rail map, while Agartala in Tripura has been connected with broad gauge line. I express my heartfelt thanks to the
Hon'ble Finance Minister for his decision to eliminate all unmanned level crossings on BG lines by 2020. I take this opportunity to appeal the Hon'ble
Minister of Railways to introduce a new train from Dibrugarh to Mumbai and Mumbai to Dibrugarh in view of growing public demand.

While participating on the discussion on Railway Budget 2016-17, I appeal to the Hon'ble Railway Minister to develop Tinisukia Railway Station in
Assam into a Model station with all modern amenities. But so far nothing has been done. I once again request the Hon'ble Railway Minister to take
appropriate steps in this regard. To conclude, I congratulate the Finance Minister for his visionary ideas which will certainly bring about revolutionary
changes in Indian Railways.

SHRI JAYADEV GALLA (GUNTUR): Sir, this is the first time in independent India that we are discussing Demands for Grants under the control of the
Ministry of Railways. The convention and practice of discussing the Railway Budget ended this year with the merger of both General and Railway
Budgets. Since it is not an elaborate discussion as we have limited time to discuss the Demands of the Railway Ministry, I wish to focus only on
some of the issues relating to my Parliamentary Constituency and my State.

Sir, the first and foremost important issue, of course, is the unfulfilled promise of granting a new Railway zone to Andhra Pradesh to be based in
Vizag combining the Waltair Division of East Coast Railway and Guntur, Vijayawada and Guntakal Divisions of South Central Railway. It is the
promise that has been made. It is in the AP Reorganization Act and we are still waiting with bated breath for the announcement to be made and this
zone to be created. It is a long cherished dream of the people of Andhra Pradesh and we hope that the Railway Minister and the Prime Minister in
the Cabinet will accord this very soon to us.

I am furnishing hereunder some of the issues relating to Andhra Pradesh and Guntur. I request the hon. Railway Minister to kindly go through and
take them up as early as possible since these issues are more important in view of my constituency becoming the new capital of Andhra Pradesh.
The connectivity to the capital region is all the more important. So, I am asking for Guntur and Amravati and it is actually for the whole State to be
connected to the capital.

The first is completion of Tenali-Guntur double line with electrification. This is a long pending project taken up almost three years back with an
intention to complete it within 18 months but it is yet to be completed. The pace of this project tells upon the efficiency of Railways. It is not a big
one. The line is just 24.5 kilometers long. Hence, I request the hon. Minister to take it up in the current financial year. In addition to expediting the
work, I request you to kindly extend this line to the new Guntur station as well.

Sir, between Guntur and Tenali, Vadlamudi is a place where there is a dairy, a fodder factory in addition to Vignan University and its affiliated
colleges are situated. In the near future, two medical colleges with attached hospitals are coming up in this location. To reach Vadlamudi, people are
using only the road. If a halt is provided near Suddapalli LC where Railways has its own land, it will be of utmost use to the present commuters and
future traffic.

Sir, the Pagidipalli-Nallapadu line has been sanctioned in the Budget for doubling and completion of electrification. At present, this single line has
been proposed for electrification which is yet to be started. There is a necessity to go in for doubling of this line in view of new railway line which is
coming up. Nadikudi to Kalahasthi and also a new line is planned to the AP's new capital Amravati. Hence, doubling and electrification of this line



needs to be taken up.

Sir, there is a need for revival of Vejendla Tsundur line. The shortest patch of new line in Andhra Pradesh after independence laid to bypass the rush
of goods trains and some of the passenger trains from Grand Trunk route between Tsundur-Vijaywada was opted to be removed after some years of
functioning. This needs to be reviewed once again and revived in order to have a shorter route for approaching capital Amravati from the southern
States.

This line was used to run the Circar express between Kakinada and Chennai Central. This is more useful. This may be restored by including in the
Guntur-Tenali doubling project for running goods trains and superfast express trains.

Sir, the crossing stations between Tenali and Repalle have to be operational. After several repeated requests for the last ten years from Members of
Parliament, sanctions were made to revive the crossing station to reduce traveling time and to have more number of trains between Tenali and
Repalle. This crossing station is yet to be opened for traffic. So, I request the hon. Railway Minister to expedite this.

Sir, there is a need to develop Guntur and New Guntur railway stations. After selection of Thulluru Mandal of Guntur district for the location of
Amravati as the new capital of Andhra Pradesh, Guntur station needs to be given the status of one of the capital stations and provided with all the
facilities. The long pending blueprint to improve Guntur station is to be made a reality at the earliest.

Development of the western side of the station with another platform, platform No.8, on par with platform No.1 so as to receive all types of trains
and to provide all facilities like waiting halls, restaurant and parking place, is required. All platforms are to be connected with a new Foot Over Bridge
with escalators, wherever necessary, and are convenient to all the passengers.

A Foot Over Bridge is required at the station connecting the east side which is called the Government General Hospital Road to the western side of
the station for public to crossover on either side. I assure the hon. Minister that the Guntur Municipal Corporation, wherever required, will cooperate
and participate in completing this work. The symboalic four lions pillar on platform No.4 should be shifted to a prominent and more convenient place
on the eastern side of the station by giving it a facelift.

Sir, New Guntur station is being used as a bypass station to Guntur providing passage for three by-weekly long distance trains and two daily run
trains to Chennai from Vijayawada and from Kakinada also. This station needs to be made a coaching station by providing connectivity to Guntur
station.

Most of the important long distance trains of the Grand Trunk route can be routed through New Guntur station. The present goods loading, unloading
can be shifted to Nambur to create more space here for the coaching purpose.

A Pit line at Nallapadu station will be of utmost use to originate some trains from Guntur to New Delhi, Howrah and Mumbai and beyond these
places.

The development of Mangalagiri station is very important. This is situated between Guntur and Vijayawada and it is the nearest point to the new
capital of Andhra Pradesh, Amravati. The 1000-bedded AIIMS super speciality hospital of AP is coming up at a distance of three kilometres from the
Mangalagiri station and many important offices like Police Academy are also being established nearby. This station will have to be provided with all
facilities and all the Express Trains are to be provided with halts to Mangalagiri being the closest to the capital now.

There are a number of trains where the amount of time taken is definitely too long and the running time has to be brought down. One such sector is
Guntur-Vijayawada. In spite of the double line with electrification, running time between Vijayawada and Guntur is taking beyond 100-120 minutes
irrespective of whether it is a Passenger or an Express Train. If one travels by road, it takes only 40 minutes. It is almost more than three times the
amount of time it takes if we go by train. So, this definitely needs to be brought down to at least equal that of the road travel which is 40 minutes.

On the Guntur-Tenali-Repalle route, in spite of providing two crossing stations, still the train takes longer in reaching destinations on either side.
Lack of a crossing station between Tenali and Repalle has become very inconvenient to run some more trains to Repalle from Tenali.

Previously, Vemuru was a crossing station and there used to be a train from Repalle to Vijayawada. It is beyond imagination what made the
Railways to discontinue this crossing at Vemuru. As a result of this, all trains connected with Repalle are running late. Hence, the long back
sanctioned work to lay the crossing line at Vemuru should be completed at the earliest. Secondly, Repalle being one of the terminus points of Guntur
Division, one Pit line may also be sanctioned so that some passenger trains can be organised from this point. Repalle station is serving passengers
from Machilipatnam areas of Krishna District also.

There are some new trains which I would like to request from the capital region of Andhra Pradesh. As Guntur-Mangalagiri-Vijayawada stations are
more approachable to the proposed capital of Andhra Pradesh, new trains introduced will have to be originated from a location covering these three
places. Hence, all trains introduced towards north and east may be originated from the Guntur station and all trains introduced towards south and
west should be originated from the Vijayawada station in order to cover both of them, and all these trains should be provided with a halt at
Mangalagiri station as well. These are the three stations that are the most important in the capital, and until the new capital, Amravati and its new
station come up and connectivity is established, linking these three stations is very important because the population is growing throughout this
region now.

One Express train to New Delhi is also required. The present Visakha Rajdhani Express is only with AC accommodation. A new train with all classes
should be introduced from Guntur so as to extend it to capital city Amravati in future.

Sir, the increasing rush towards Bengaluru demands this train, i.e., Vijayawada-Mysuru-Vijayawada Express via Guntur-Gooty-Bengaluru, which in
Bengaluru in early hours will be of utmost use for the passengers. As most of the IT professionals working in Bengaluru are coming from Guntur and
Vijayawada, it is all the more important. The existing trains are not in a position to accommodate them. Hence, introduction of a new train from
Vijayawada-Guntur to Bengaluru via NRT, NDL and Gooty is requested.



Guntur-Tirupathi-Guntur, Intercity Express via Tenali, Gudur — a day train connecting Bapatla, Chirala, Ongole and Nellore will be useful to students
and employees.

It is necessary to have a direct train in day time to reach Chennai, which is Guntur-Chennai-Guntur, Intercity Express via Tenali, Gudur.

A train Vijayawada-Dhone-Vijayawada, Intercity Express via Guntur, Nandyal is useful for all passengers reaching Vijayawada, Guntur junctions from
various places and also provides an express train in day time in this route to reach Srisailam.

Sir, I have a number of other requests which I will detail out and give to the hon. Minister directly regarding extension of trains, increase in frequency
of trains, new halts, RUBs and ROBs, etc.

Sir, in the first Railway Budget of this Government, there was a proposal to establish five railway universities required to give education pertaining to
railway functions. So far only one has been established. Hence, we request that one of such universities should be given to Andhra Pradesh in our
capital of Amravati. So, I request the hon. Minister to please consider one railway university for Amravati.

Finally, Sir, one last point I would like to make is in respect of Housing for All scheme. How it relates to Railways, I will just explain. There are a
number of unauthorised constructions that have come up on encroached railway land throughout my constituency and, I believe, throughout the
country also. These people have been living on railway land for more than 15 or 20 years. They have not encroached upon it in the last few years.
We approached the DRMs and the Railway authorities for its solution. So, there has to be a solution considering the humanitarian grounds for these
people.

Even the land is not being used by the railways. The State Governments need to work with the Railways to identify alternate lands for the Railways
to exchange for millions of people, who, I am sure, are suffering like this throughout the country and thousands in my constituency alone. So, there
needs to be a concerted effort by Railways to address this issue of encroachment on railway lands and give some dignity to the people who are living
there. Thank you.

#*SHRI CHINTAMAN NAVASHA WANGA (PALGHAR): Railway, Roads and rivers are the lifeline of our country. The Finance Minister has presented the
first combined budget of Independent India that includes the Railway Budget for 2017-18. The total capital and development of Railways has been
pegged at Rs. 1,31000 crores. This includes Rs. 55000 crores provided by the Government.

Among other things, the Railway will focus on four major areas namely Passenger Safety, Capital Safety, Capital and Development Works,
Cleanliness and Finance and Accounting Reforms. I thank the Finance Minister for including Passenger Safety, Rashtriya Rail Sanraksha with a corpus
of rupees one lakh crores. A period of 5 years besides seed capital from the Government, the Railway will arrange the balance resources from their
own revenue and other sources.

I once again thank to Finance Minister for proposal to modernize and indentiged corridors and commission of Railway lines up to 3500 kms. I also
thank to the Government and Minister for steps to launch dedicated trains for tourism and pilgrimage. The railway have set up joint venture with
9State Governments and 70 projects have been in dentified for construction and development . I also thank to the Government for proposal to feed
about 7000 stations with solar power in the medium terms and work is already started.

I thank Finance Minister for announcement of all coaches of Indian Railway would be filled with bio-toilet by 2019. It is a very good step towards
making s more clean and more environmental friendly.

As for my Lok Sabha Constituency the Government has proposal to construct four trach between Virar to Dahnu Road and Steps taken to
formodernization of railway Station. I request to the Finance Minister to sanction

Vasai Road Railway Station as railway Terminus and upgrade and modernised all stations from Vasai Road to Dahnu. Palghar is now district place
and this stations may be specially upgraded and modernized. The survey is already completed to Dahanu Road and Nasik Road Railway line for
development of my tribal Lok sabha Constituency.

This railway line is necessary. I request to the Finance Minster to make necessary allocation of funds and start this railway line immediately.

*SHRI K. ASHOK KUMAR (KRISHNAGIRI): I support this railway budget presented to this August House on 1st February, 2017 by the new initiative
of this Government.

First of all, this budget got very significance by breaking the very old past practice of presenting separate budget for railways by merging it with
general budget as well as presenting it on the last working day of February every year. I congratulate the Government for this kind of new initiative.

QOur beloved Puratichi Thalivi Amma has extended all assistance to the Union Government to execute various railway projects for the welfare and
growth of Tamil Nadu state, but, nothing has been announced in this budget to the state of Tamil Nadu except not increased the railway fare and
common. people were relieved form fare increase. Further, the electrification work of Erode-karur-Tiruchirapalli route and Tiruchirapalli
Nagapatinam-Karaikal port rout were announced. I congratulate the Hon'ble Railway Minister for taking these efforts.



I raised many issues and problems being faced by the people of Tamil Nadu particularly in my Krishnagiri Parliamentary Constituency , but no
projects were announced during this railway budget. So, I request the Hon'ble Railway Minister to include the4 following projects for consideration
and to execute it during this year.

No new lines, gauge conversion, doubling of railway lines were announced in this budget to the state of Tamilnadu. No scheme were announced
for widening of RUB at No. 306K Between salem and Bangalore route. There is need for stoppage of train No. 76553/76554 at Royakotam,
Kelamangalm stations.

A train services be introduced at 05.30 hours and 18.30 hours between Hosur and Salem route. Rescheduling of night time trains running
through Hosur line into day-time train is required. Laying of a new railway line from Jalarpet to Hosur via Krishanagiri is essential. There is urgent
need for electrification between Anaikal to Omalur line .

*SHRI V. ELUMALAT (ARANTI): This is the first time since independence the Union Government has no separate budget for Railways and combined it
with General Budget.

The total capital and development expenditure of Railways for this year has been pegged at Rs. 1,31,000 crores. This includes Rs. 55,000
crores provided by the Government.

In the words of Hon'ble Finance Minister, "Railways will now tie up with logistics firms to provide end to end transport solutions for such
commodities,"Chennai, in Tamil Nadu, and Calicut, in Kerala, will be two among the 25 stations selected across the country for redevelopment. It is
most welcome decision that the "Joint ventures will be carried out with the state Government of Tamil Nadu and Kerala for construction and
development projects."”

We welcome the decision of the Government that a new metro rail policy would be announced to foucs on increasing job opportunities.
Railways is still continued to be eighth largest employer in the world having 1.331 million employees at present.

It would outline innovative models of implementation and financing, and standardization and also, the indigenization of hardware and
software. After Clean My Coach and Clean Our Coach initiatives based on a text message, coach Mantri is being introduced as a new initiative, which
is a single interface to all coach related complaints.

IRCTC is a great boon for common people, incentivizing cashless transactions, payments made online on IRCTC's website for ticketing will not
carry a service charge. With a focus on passenger safety, the budget announced Rail Sanraksha Kosh, a safety fund with a corpus of Rs1 lakh crore
over a period of five years. We welcome this.

With Rs. 2,278 crore allocated to Tamil Nadu in the budget, the focus mostly on passenger safety, redevelopment of stations, cleanliness and
making stations more accessible. Most of the announcements made are repeated from the past years. Last year the Railway Ministry had earmarked
only Rs 2064 Crore for various railway projects in Tamil Nadu for the financial year of 2016-17. This is just a marginal increase of Rs. 22 crore from
the allocation of Rs. 2042 crores in the year 2015-16.

It is not at all enough for a progressive State like Tamil Nadu which contributes much to the nation's development. For Indian railways to
become an engine of economic growth all States of country, especially progressive States like Tamil Nadu should be taken on board.

The budget allocation for railway projects in Tamil Nadu in the last 3 years has failed to meet the expectations of the people of Tamil Nadu.
We expect early completion of railway projects including the double lining of the entire stretch from Villupuram to Kanyakumari.

The East coast Railway project was conceived in 2008. The Railway Ministry had approved and sanctioned Rs 600 crore for its
implementation. However, the project did not kick start even after lapse of considerable time. To cope with the growing population and to drive
economic growth, it has become imperative on the part of the union Government to expedite the execution of the New line Railway Project Linking
Cuddalore to Chennai via Puducherry, Villupuram and Kancheepuram.

The East Coast Railway Service would link the Greater Chennai Metropolitan Area to the districts of kancheepuram, Cuddalore and Villupuram.
The railway corridor should be so aligned with farsightedness to cater to future development needs by taking into account the existing industrial
distribution, human settlements and the projects in the pipeline.

The Southern Railway has revised the original estimate for laying a broad-gauge line between Cuddalore and Puducherry as part of Chennai
Mahabalipuram-Puducherry-Cuddalore new line project in 2014. Earlier it was proposed to construct the broad - gauge line between Puducherry and



Cuddalore (Varakkalpattu) at a cost of Rs. 397.51 crore.

However, as per the instruction of the Railway board the proposed limited -use-subway and the road-over-bridge had been substituted with a
level crossing. Accordingly a revised estimate for Rs. 195.86 crore had been prepared and sent to the railway Board for its consideration.

Therefore, I urge the Union Government to take necessary steps for the implementation and speedy completion of this important East coast
Railway project in Tamil Nadu.

The Tindivanam - Nagari BG line pass through Villupuram, Tiruvannamalai, Vellore and Thiruvallur Districts inTamil Nadu for a distance of 180
kms. This project was inaugurated in 2007, but very little progress has been made so far The Hon'ble Minister for Railways has said that the
Railways have allotted Rs. 10 crores for the project in 2016-17. This is a meager amount for the progress of the very important project.

The Ministry has a fixed a timeframe target to complete this BG line before 2020. But the allocation of funds to this project do not match with
the target date of completion and the implementation of the project is going on snail's pace. Because of this inordinate delay, the total cost of the
projects has been escalated to Rs. 1080 crores from Rs. 498 crores. Any further delay in implementatin of this project will not only increase the
project cost further, but also an injustice to the millons of people who are aspiring for this project to complete at the earliest. Therefore I urge the
Union Government to take all possible steps to allocate sufficient funds for the speedy execution of the Tindivanam-Nagari BG line.

There are few important requests of the people of my Arani Parliamentary Constituency and the pending works needed to be implemented
immediately are: Need for stoppage of Pondicherry-Dadar Chalukya Express train at Arani Road Railway Station Polur. Need to expendite the
Tindivanam-Gingee-Tiruvannamalai New Line Project (70kms). Need to provide a Subway with appropriate height, enough for lorry/truck to pass
through the subway at Kottamedu village, Sambyvarayanallur panchayat, Arani Tk, Tiruvannamalai District to protect the interests of the people
living in the villages around this area.

As a leading industrialized State of the country Tamil Nadu needs world class infrastructure with better rail connectivity as mentioned by our
Visionary leader Puratchi Thalavi AMMA in the Vision Tamil Nadu 2023 document. Puratchi Thalaivi AMMA in her letter dated 11 February 2016,
addressed to Hon. Prime Minister stressed the need for inclusion of ten important Railway projects which are crucial for the development of rail
transport and for the development of infrastructure projects in the State of Tamil Nadu.

The State has also prioritized the following three projects for implementation through the formation of a Special Purpose Vehicle (SPN) with
the Participation of the State and Ministry of Railways:-

Chennai- Thoothukudi Freight Corridor:
High speed passenger rail link betweenchennai, Madurai and Kanyakumari; and
High speed passenger rail link form Madurai to Coimbatore.

Given the importance of these three projects, the Government of Tamil Nadu has already indicated that it would be willing in principle to enter
into an MoU with the Indian Railways to set up an Special Purpose Vehicle (SPV) to promote these projects, which are also part of the Madurai
Thoothukudi Industrial

Corridor. The governance structure should be well-balanced, with adequate participation by the State Government. Railway Ministry should engage in
constructive discussions on evolving a fair, balanced and acceptable draft of the MoU with Tamil Nadu.

A number of Railway projects announced for Tamil Nadu in the earlier Railway Budgets have not been commenced so far due to want of
sufficient fund allocations. I request the Union Government and Hon. Railway Minister that these 20 pending railway projects pertaining to Tamil
Nadu should be provided with adequate funds to expedite the completion of these important railway needs of people ofTamil Nadu well within the
stipulated time frame.

*SHRI T. G. VENKATESH BABU (CHENNAI NORTH): At the outset, I would like to place my views on the Demand for Grants (railways) for the year
2017-18,

It seems that the present Government has thoughtfully taken a bold step for the first time in 93 years by dispensing with a separate railway
budget. It has now become an important and integral budget. It has now become an important and integral part of the General Budget. In this
budget, Government has allocated Rs. 1.31 trillion to Indian Railways i.e. an increase of Rs. 14,000 crore over the current fiscal year. The gross
budgetary support is now Rs.55,000 crore. It shows that Railways need to shore up its spending capabilities as this year's performance in found
utilization has not been much encouraging.

A very serious concern about Railways is increasing number of accidents. It is unfortunate that about 190 precious lives have lost in the three
railway mishaps in a span of two month during the year. This reflects the rigid dichotomy between our Railways' ambitions of flashy bullet trains and
its inability to run a safe, dependable and comfortable railway infrastructure. It is high time that Government can ensure safer railway system than
building bullet trains. One of the safety reports states that 80 major railway accidents took place in 2016 as against 69 in 2015. This clearly shows
that the railways are working towards bringing high-speed trains in India ignoring the safety of passengers. The bullet train project form Mumbai to



Ahmadabad is proceeding on the back of a Rs.10,000 crore loan from Japan . As usual, railway minister announced compensation and those
responsible for the derailment will not be spared and the enquiry has been ordered. It seems that the Government is simply waiting for the next
accident to happen. How does the enquiries serve the purpose if we are not to implement salient recommendations of various committees such as
the Anil Kakodar Committee recommendations, which include constant pressure on finance, maintenance of infrastructure, etc., Besides, 140 lakh
vacant rail safety staff posts and cut in the Depreciation reserve Found are becoming apparent. There is a compelling need to improve induction of
new technologies, safe and punctual running of trains and better maintenance of tracks. While the traffic of passengers and freight over the railway
network have increased by 1,344 per cent and 1,642 per cent, respectively over the past 64 years, the route kilometers have grown only 23%. It
suggests that apart from adding pressure to existing tracks there is inadequate investment being made to renew rails or lay new lines. Phased
replacement ICF coaches with LHB coaches will reduce the casualties in case of accidents. There should also be a tab on number of passengers
allowed in a train, overcrowding leads to deterioration of resources employed.

The Preliminary information is that the rail fracture is suspected as one of the reasons for the derailment of the Indore- Patna Express.

In the recent train derailments near Kanpur, 15 coaches of Sealdah-Ajmer Express train derailed-43 people injured and in the Derailment of Patna-
Indore Express train-150 fatalities and more than 200 injured.

There are nearly 8,000 railway stations across the country. Of these, 75 stations have been categorized as A1 while 320 stations fall in the A
category. At present, only Al and A category stations have CCTV cameras and the remaining have no surveillance system and there are no CCTV
cameras in trains also. At least 200 to 300 CCTV cameras are needed to fully secure one railway station. Busy stations like new Delhi, Old Delhi,
Mumbai CST, Bhopal, Kanpur and Lucknow require around 300 to 350 cameras to put the entire premises under surveillance. Even if the bigger
railway stations have been fitted with baggage scanner, metal detectors and CCTV cameras, it is easy for the miscreants to trespass through tracks.
A sum of Rs. 500 crore sanctioned by the Finance Ministry out of the Nirbhaya Fund to install CCTV cameras at stations lies untouched. Though
Railway have maintained that security has been beefed up across stations but, in the absence of a monitoring system, it will prove tough. At
present, only Al and A category stations have CCTV cameras and the remaining have no surveillance system. Sufficient funds should be earmarked
to improve the security of stations.

As far as Tamil Nadu and more particularly of Chennai is concerned, I would like to place the below mentioned pending issues/proposals for
the kind consideration of the Hon'ble Minister of Railways:-

i) Increasing the frequency of suburban Train Services between Chennai Central/Beach-Gummudipoondi; Consequent upon Declaration of
Ponneri as a 'Smart City' in the Union General budget, traffic would increase in this section in the near future. Keeping this in view, this
frequency increase would be considered at least a train for every five minutes;

ii)  Punctuality in this section needs much improvement. It should also be given a serious thought. Besides, slow pace of construction of ROB
and RUBs are the major impediment for delay in trains. The ongoing work of ROB/RUBs over LC No. 1,2,3 and 4 are to be expedited as
these are busy gates and heavy traffic congestion;

iii) Safety category staffs are vital for safety like station masters and loco-pilots are forced to work for longer hours without rest. In the
Chennai Division alone more than 200 posts of station masers are vacant and the services of some of the station masters are being
misused in non-safety posts in the Southern Railway;

iv) Developing a New Coaching Terminal at Ennore or Atthipattu in North Chennai-For the growing mega city for serving trains towards New
Delhi, Kolkata, Guwahati for which platforms are not presently available at Chennai Central/Egmore stations;

v)  Development of Royapuram as a New Modern Third Rail Terminus as Chennai Central and Egmore are saturated;
vi) Introducing direct express trains from Ennore to Tirunelveli/Rameswaram Wa. Royapuram/Chengalpattty;

vii)  Improving the services of suburban stations in Chennai-gudur section to higher standards like Mumbai and to open more ticket conunters
at all suburban stations as the counters are often crowded;

viii) Upgradation of facilities at the Perambur Railway hospital, Chennai and all medical care to the patients;
ix) Modernisation and augmentation of the production capacity of ICF, Chennai:
x)  Sanctioning and expediting the Doubling of Madurai-Kanyakumari Section;

xi) Grant of additionl funds for the ongoing Doubling, Gauge Conversion projects like Tiruvarur -Karaikudi, Madurai- Bodinayakanur and all
other ongoing railway projects in the State;

xii)  Provision of quality food, drinking water, hygiene, and security at all stations/ trains and lifts, ramps and escalators at major stations
Particularly toilets are to be provided at all suburban stations because EMU trains do not have the facility of toilets.

More than 1,500 Course Completed Act apprentices (CCAAs) who had undergone three years of training in Southern Railway and are waiting
for appointment since 2008. However, it is not the case with all other Railway Zones including HVF(Avadi) and Bharat Earth Movers Limited (BEML).
There they have absorbed till 2012. It is not out of place to mention here that for selection as CCAAs, candidates have to qualify proper written,
physical and medical tests besides Interview. It is pertinent to note here that in Southern Railway, there are more than 5,000 vacant posts in the
safety category alone which ultimately results in safety compromise and increasing number of accidents.

The situation is not so different in the ICF, Chennai which is primarily focused on preference to apprentices form Tamil Nadu and Andhra
Pradesh region. However, they are totally overlooked and importance is given only to the applicants of other regions. Even in Rail Coach Factory,
kapurthala, 2012 batch CCAAs have been absorbed and preference is not given to outsiders there. In the ICF, second Manufacturing Unit has started



functioning and that opportunities can be given to CCAAs. They are struggling for their livelihood and running from pillar to post for redressal of their
genuine grievances.

As per latest estimates, Railways has to spend Rs. 55,000/- approximately to recruit one person through open Recruitment and thereafter huge
amount has to be spent for their training. Therefore, before embarking upon open recruitment, I urge upon the Hon,ble Minister of Railways to kindly
consider the genuine grievances of in-house talents i.e. CCAAs of southern Railway and ICF, Chennai and issue necessary directions to absorb them
without delay.

It is not out of place to mention here that the supervisory staffs in Railways are playing a crucial role in discharging their duties efficiently and
their genuine demands are not properly addressed to.

The Junior Engineers in Railways (Supervising), control and execute work from large number of Senior Technicians (supervised)and 7th CPC
errored in their recommendations by placing both of them in the same level-6 instead of fixing pay scale for JEs in a higher grade and place them in
level-8; Junior Engineers scale if upgraded to Level-8, it will ensure vertical relativity in hierarchy intact and reason for their demand of pay sale to
level -8 is justified to wipe out also the horizontal parity of them with other Government employees;

Subsequently, Senior Section Engineers who are recommended to pay scale to level-7 be also upgraded to scale in level-11 (Gazatted) for the
same reasons applied to JEs and also wiping out all anomalies created by earlier pay commissions Viz.,V & VI.

There are ten important Railway projects which have been included are crucial for the development of Rail Transport and for the development
of infrastructure projects in the State of Tamil Nadu as envisioned by our former Chief Minister, Amma:-

1. Complete doubling for Chennai-Kanyakumar line ;

2. Sriperumbudur- Guindy freight line;

3. Chennai-Thoothukudi freight corridor;

4.  High speed passenger rail link-Chennai-Madurai-Manyakumari;
5. High speed passenger rail link-Madurai to Combatore;

6. High speed passenger rail link-Coimbatore to Chennai;

7. Chennai-Bengaluru high speed rail link;

8. Chennai-Bengalure fright corridor;

9.  Avadi-Guduvancheri rail link;

10.  Avadi/Thiruvallur-Ennore port link.

The State has also prioritized the following three projects for implementation through formation of a Special Purpose Vehicle (SPV) with the
participation of the State and Ministry the of Railways:-

i)  Chennai-Thoothukudi Freight corridor;
i)  High speed passenger rail link-Chennai-Madurai- Kanyakumari;

i)  High speed passenger rail link-Madurai to Coimbatore.

Given the importance of these three projects, the Government of Tamil Nadu has already indicated that it would be willing in principle to enter
into a MoU with the Indian Railways to set up an SPV to promote these projects, which are also part of the Madurai Thoothukudi industrial Corridor.
We had also indicated some specific conditions for the establishment of the SPV. Since the land is typically provided by the State Government, this
should be treated as part of the State Government's equity contribution to the SPV at market value Matching equity contributions from the Ministry of
Railways could be in cash or in the form of land owned by the Railways or other Central Government departments. In the case of equity contributions
in cash, there should be assurances that these contributions by both sides would be made in time to ensure that projects do not suffer delays due to
lack of adequate funding. The governance structure should be well-balanced, with adequate participation by the State Government . In the draft MoU
circulated by the Ministry of Railways, these concerns are not adequately reflected. The Draft MoU would require riquie revision before it becomes
acceptable to the Government of Tamil Nadu.

A number of railway projects announced for Tamil Nadu in the earlier Railway Budgets have not been commenced so far due to want of
sufficient fund allocations and are listed below:-

1. New line form Morappur-dharmapuri:
2. (a) 5th and 6th line on Chennai to Villivakkam and (b) New line for Villivakkam and Katpadi Sections;

3. New line form Chidambaram to Attur Via Ariyalur;

S

. Doubhling form Tindivanam to Kanyakumari;

5. New line from Bodinayakanur to Kottayam;



6. Doubling form Renigunata to Arakkonam;

7. 7 rd d& 4th lines form atuppattu- Gummidipoondi;

8. New line from Jolarpettai to Housur via Krishanagiri;

9. New line between Mayiladuthurai-Thirukadaiyur-Tharangambadi-Tirunallar -karaikal;

10. New line from Ramanathapuram-kanyakumar via Thoothukudi Tiruchendur;

11. New line Between karaiikudi- Thoothukudi via Ramanathapuram;

12. New line from Karaikal to Sirkazhi;

13. New line from Salem (Namakkal)-Karaikal via Perambalur, Ariyalur:

14. Doubling from Thiruvananthapuram to Kanyakumari via Nagercoil;

15. Gauge Conversion between Madurai and Bodinayakanur and New line from Bodinayakanur to Ernakulam(Cochin);
16. New line between Dindigul to Kumuli via Bodi and Theni;

17. Doubling and Electrification of Madurai-kanyakumari via Tirunelveli including Nagercoil Junction Terminal facilities;
18. New BG line betweenChennai and Sriperumbudur via Saidapet;

19. New line Between Thanjavur and Ariyalur;

20. New line from Madurai -Karaikudi via Melur.

*SHRI SANKAR PRASAND DATTA (TRIPURA WEST): In the 2017-18 railway budget the people of the country as a whole and the people of the NE
region are really frustrated due to the absence of starting up new trains and lack of money for the safety of the people of this country. You know it
very well that the people of the state of Tripura were very much eager to see that the budget would declare some new trains for the state of Tripura
but is in vain. I on behalf of the people of Tripura again reiterating those demands which were being uttered by the people, state Government and
peoples representatives of the state constantly to start the super fast trains from new Delhi and Kolkata respectively.

Broad gauge passenger train service namely Tripura Sundari Express on Agartala Delhi route was flagged off from Agartala on 31st july, 2016 .
Subsequently, local train services were also flagged off from Agartala to Udaipur and vice versa on 24the January, 2017. There is a considerable
subscription to train services both within Tripura as well as to outside the State. Hence, there is now a rising demand for introduction of Rajdhani
Express from Agartala to New Delhi. This could be operated either linking it with Dibrugarh Rajdhani at Lumding or from New delhi itself.

The Tripura Sundari Express on Agratala- Delhi route is operated only once a week and the said train is running as late as 10 to 15 hours on most
occasions. The absence of pantry car is also a serious headache for passengers, who are on board for 3 days continuously.

At present, Kanchanjunga Express is running between Agartala to Kolkata on a bi- weekly basis. People of the State frequently go to Kolkata
for various purposes like interview in service, medical treatment, higher education, business purpose etc. and they have to avail air services, not by
choice but by compulsion. There is a demand to operate a daily train to Kolkata from Agartala and to make it a short duration journey a new
"Duronto"” train can be initiated, so that the people of North Bengal, the larger part of Assam and the people of Tripura would be benefited.

Besides, demand for expansion of local train service is growing day by day. It is therefore , requested to operate DEMU train service on Udaipur-
Dharmanagar stretch which will enable more shuttle trips within the State.

While there is a daily Agartala-Silchar train service, there is also a need for Dharmanagar-Silchar Local train on a daily basis. This will help two
important towns of the region to get connected. A DEMU service here too will enable multiple shuttle trips in a day.

While the special train from Agartala to Guwahati and Dibrugarh are welcome, there is a need to convert them to regular train services.

The enhancement of train services as above will be a perfect complement to the proposed Agartala-Akhura rail link, the opening of rail network to
Sabroom and new road connectivity with Bangladesh on the construction of bridge over Feni river.

A new railway division and railway recruitment board for taking interviews of the youth of this region for providing job should be taken into
consideration in the amended form of the budget.

In this respect, I urge upon the Railway Ministry to include the proposal placed before this august House in the budget.



DR. BOORA NARSAIAH GOUD (BHONGIR): Thank you, Sir, for giving me this opportunity. As you know, the Indian Railways is the largest railway
network in the world with almost 92000 kilometers of track. It transports almost 2.2 crore people daily and 1.1 billion tonnes of freight per annum.
This shows the magnitude of the Indian Railways.

At the outset, I would like to express a few words about the hon. Railway Minister. In fact, we, from the Telangana State, are thankful for the
increased outlay for our State in general. To be precise, I wish to tell that Railway is the desh ka dhadkan and the hon. Railway Minster, Shri Prabhu
ji is the cardiologist, i.e., dif ka doctor.

The Railway Budget for this year is Rs.1,37,000 crore, which is almost 8 per cent increase compared to the budget for 2016-17. What is paradoxical
is, if you see the Revised Estimates, the freight as well as the passenger revenue has come down by 8 to 6 per cent. I wish to know from the hon.
Railway Minister as to how he is going to increase this outlay and how he is going to generate the revenue.

Many of our colleagues have spoken about the shift of freight as well as passenger traffic from railway to the road and air traffic. This is exactly what
is happening in terms of transportation. In India what is happening is the Americanization of transport system instead of Europeanization that we
should have, which is more in favour of public transport.

When we look at the Railway Budget, there are four focus areas. Just like four pillars of democracy, there are four focus areas of the Railways —
safety, cleanliness, capital investment and accounting reforms. All these can be possible only if the people and freight come to the railways. I would
request the hon. Railway Minister to focus more on this subject.

Recently, there has been a spate of accidents and several people have been killed. I just want the hon. Minister to clarify whether it is due to the
safety norms, defective tracks or, as it is noted in the newspapers and media, involvement of ISI that it has happened. I wish the Minister to come
out with the details about the main cause of these accidents.

One of the new subjects, which have been introduced in the Railway Budget, is Rail Sanraksha Kosh of Rs. 20,000 crore, with Rs. 5,000 coming each
year. The Railways is only getting Rs. 1,000 crore from the Central Government Budget as a seed fund. How will the Railways be able to arrange Rs.
19,000 crore? Already, the Railways is facing acute stress on its funds. As one of the earlier speakers has observed, I would like to ask if this is
replacing the depreciating fund allocation which is meant basically for upgradation of old tracks. If the Railways is not able to generate these funds,
how are they going to upgrade the existing tracks which can prevent accidents in future?

The other mention is of new Metro Rail Act. I welcome this. I also request the hon. Minister to use his good offices to expedite the metro rail project
in Hyderabad for which we would be thankful.

For divyangs, around 5,000 stations are going to be upgraded by providing escalators and lifts. Also, around 7,000 stations are to be taken up
for solar power upgradation. Since Telangana State is very productive, our Chief Minister, KCR, is wholeheartedly coming forward to join the
Railways in joint ventures and capital investments, I would request the Railway Minister to take up more projects in Telangana State,

The other provision which is going to be provided, as reflected in the Railway Budget, is Rail Mitra. This is a welcome step. We wish that it
materialises as early as possible.

Now, I come to the crux of the issue, that is, the budget. Now, there is a union of the Union Budget and the Railway Budget with a clause
‘with maintaining the autonomy of the Railway function.' I do not think that it can happen. Once you are married, the husband and the wife should go
along with each other; both cannot be autonomous. I think, in future, both Railway Budget and General Budget have to go together like a railway
track.

Sir, as you know, there is a saying in Sanskrit wem ajers1 seat serr which means that money is the main investment for any development. In
Hindi also, it is said paise mein prabhu hai. 1 would like to request the hon. Railway Minister from where he is going to generate fund. Day by day
and year by year, the internal revenues of the Railways are going down. The General Budget support is around Rs. 55,000 crore, External budgetary
support is also there. The Railway Minister must be happy that most of the States, like Telangana State and our brethren State, Andhra Pradesh, are
willingly coming forward to fund railway projects as joint ventures. I would request him to specifically target projects where the States come forward
to become partner in the joint venture. That project should be given special attention to get earlier grant and completed.

When we lock at the various statistics given by the Railway Ministry in the Budget, it is saddening that both the freight and the passenger revenues
are coming down day by day. Only three things are the mainstay of the revenue generation for the Railways — coal — 45 per cent; cement — eight
per cent; and food grains — seven per cent. I would like to know from the Minister whether demonetisation has had any effect on this. Coal and
cement are directly linked to real estate industry. If the real estate industry goes down, cement transportation will also go down and as a result, the
Railways revenue generation will also go down. I wish to know from him if that is true and what measures he is going to take either by way of
reduction in the cost of freight to increase transportation of cement and other goods by making their transportation through rail more attractive.

More importantly, there should be a linking of rail network with other projects. Why are people moving from rail to other modes? It is because it
delivers to our homes. Suppose, we send a mail or courier, then it gets delivered at home whereas if you send some material through rail, then you
have to go to the station to collect it. Unless and until we integrate it with other modes of surface transport trains are going to be less favourable
and less lucrative. I would request the Minister to seriously look into this aspect before it is too late.

There is a comment by the NITI Aayog that the Railways are losing Rs. 33,000 crore per annum by way of passenger business loss. Here, I would
disagree because Railways is not a profit-making private limited company. They have a social obligation also. The co-lateral benefits are much more
than the direct benefits. There are many co-lateral benefits like it transports people, helps the economy, generates employment, etc. So, I do not
agree to this statement that there is a loss because of passengers, and I think that we need to change the terminology.



If we look at the expenditure, then what is bothering us is that out of Rs. 100, Rs. 70 that is spent goes for 36 per cent - salaries; 22 per cent -
pension; and 17 per cent - fuel. Where is the money left for capital investment and upgradation? I think that the Railway Ministry has to seriously
look into increasing the finances and also manage the expenditure.

I would once again like to thank the Railway Minister for increasing the allocation for 2017-2018 to Rs. 1,375 crore, and I sincerely believe that this
shall not be mere allocation, but shall be implemented and utilised also.

Sir, I will come to the general demands for my State and its various Constituencies, and I will be very precise. Now, what is happening is that most
of the Express Trains are not stopping at the major cities. If the Express Trains are allowed to stop within 15-100 kms., then what happens is that
there will be a reverse migration because the students, small-time businessmen and employers instead of coming and staying in the metro cities
would like to stay in their own nearby cities, which will be less costly.

My second suggestion is regarding the storm water drainage, which remains dry most of the year. I would like to suggest to the Ministry to use it for
multi-modality. The ROBs that are being constructed are less scientific as they are making pedestrians walk for three kms. more, and there will be a
lot of agitations whenever the level-crossing are stopped for trains. I would request the Ministry to seriously look into them in a scientific way and
ensure utility for the people before they construct it.

I would also request for introduction of the Izzat pass for the MPs, which was very helpful for poor people and poor businessmen. Recently,
we have met Mr. Suresh Prabhu with the request to allocate the unused land for construction of two-bedroom houses in Hyderabad. I would request
him to grant it. I would also request a Railway Medical College at Hyderabad.

Sir, I will take two-three minutes more and I will complete our demands. I would request that after the division of the State, we are left with
only one Division, that is, at Sikandrabad. I would request that Kazipet be declared as a Division. As regards my specific needs, one is in Jangaon
Station there shall be stoppage of the Satavahana, Charminar and Shirdi Express trains. I would request the permission to construct a Sulabh
Complex at the Jangaon Station and Foot Over Bridge at Jangaon Station. More importantly, from Vijayawada to Kazipet, Ballarshah the fourth line is
being cleared; and from Hyderabad to Yadadri Station tripling of the line is being done, but only 70 kms. Work is left from Yadadri to Kazipet.

Sir, kindly permit a couple of minutes more.

HON. DEPUTY SPEAKER: Now, please conclude. It is 6 o'clock. Please wind up your speech now.

DR. BOORA NARSAIAH GOUD: Sir, on this line, only 70 kms. of work is left. So, I would request the Minister for tripling of the line.

18.00 hours

As my colleague told just now, Amravati is the new capital, and I request that there should be a high speed train between Hyderabad and Amravati.

Regarding Zahirabad constituency, Bodhan-Bidar line is already sanctioned but that should be commissioned. Between Zahirabad and
Secunderabad, there is an SEZ coming up, so, there should be an ROB at Zahirabad and Kamareddy stations. I request the Ministry to allot land for
the shopkeepers at Kamareddy.

HON. DEPUTY SPEAKER: Please wind up. It is six o'clock. In regard to other detail, you can write a letter to the Minister and it is not necessary that
you should go on reading like this.

DR. BOORA NARSAIAH GOUD: In Adilabad, my request is for an ROB at the Asifabad; Armoor-Adilabad station, a new railway line from the Kazipet-
Hasanparthy-Huzurabad to Karimnagar and Bhadrachalam which has a famous Rama Temple in entire South India. Only seven kilometers railway
track is missing, the foundation of which was laid by the then NDA Government. I request them to complete this. Also, the doubling of the line
between Hyderabad and Mahabubnagar which has been sanctioned and tender is also over, but the same is pending for the last one year. There is a
need for FOB at Shadnagar and Krishna-Vikarabad Junction.

HON. DEPUTY SPEAKER: Okay. You can give all these details in writing.

.(Interruptions)

SHRI A.P. JITHENDER REDDY (MAHABUBNAGARY): Sir, He is talking about the demands of the full Telangana State. ...( Interruptions). These are the
demands for grants.

HON. DEPUTY SPEAKER: Don't disturb him. Now, it is six o'clock. If the House agrees, we can extend the time of the House up to eight o'clock.
SEVERAL HON. MEMBERS: Yes.
HON. DEPUTY SPEAKER: Please wind up.

...(Interruptions)

DR. BOORA NARSAIAH GOUD: Sir, Kazipet is the main junction. It is in a triangle from Vijayawada-Delhi-Hyderabad. I request them that an ROB
should be constructed at Jalgaon-Nashkal and also triangular station should be sanctioned for the Kazipet Junction. A TOH overhauling centre worth
Rs. 200 crore was sanctioned but no work is started. I request them to expedite it. This wagon factory should be expeditiously started at Kazipet.
The Kazipet Junction has got 5000 employees but it has only ten-bedded hospital. I request them to upgrade it to 100-bedded hospital. I request for
the reintroduction of the train from Dornakal to Yellandu should be taken up. At Vikarabad, I request for the stoppage of the express train. With this,
I welcome the budget and support the budget. With these few demands, I hope the Railway Minister is going to sanction.



SHRI M.B. RAJESH (PALAKKAD): Thank you, Deputy Speaker Sir, for giving me this opportunity to speak on the discussion on railways.

Sir, this is our first discussion on railways after the Government's decision to dispense with separate rail budgets. Railways has played a great
role in national integration and in unifying the whole country. The train itself is a great symbol of the 'idea of India'. A train which carries everybody
cutting across religion, caste, region and language carries everybody to his destinations. But, unfortunately, all institutions which represent the 'idea
of India’ as all values represent the 'idea of an inclusive India' are being systematically weaken. The institution of railways is also on the verge of
dismantling.

Sir, the Government is implementing Vivek Debroy Committee's Report and Vivek Debroy Committee has recommended to dispense with
separate rail budgets. But according to Vivek Debroy Committee's recommendation, this has to be implemented only after five years. But the
Government has implemented that recommendation as a first step. Sir, this is the first step towards dismantling of Indian Railways as a public
sector enterprise. Sir, the Bibek Debroy Committee has proposed unbundling of the Indian Railways and the stated objective of this so-called
unbundling is to make it more competitive, but the concealed intentions are different. The concealed intention of this unbundling is to facilitate
privatisation of the Indian Railways.

The merger of the Railway Budget with the General Budget is only the tip of the iceberg. A host of measures are to follow. The most unfortunate
thing is that this was done without any parliamentary consultation and in a dictatorial manner. Ninety-two years ago, a separate Railway Budget
was introduced, according to the recommendation of William Acworth Committee report. The British Government did it after adopting a resolution in
the Imperial Legislative Council. Even the British had gone through the due process of law. Unfortunately, this Government has not done so. There
was no parliamentary consultation.

Today, the Indian Railways hold the fourth position in the world railway system with 64,600 route kilometres. The pace of development since
Independence is tardy due to lack of investment. Railways get only 19 per cent of the investment in the transport sector, while in UK, it is 50 per
cent; and in China, it is 24 per cent. A five-fold increase in the road sector outlay has happened in the last 15 years, as compared to Railways. This
Government has proposed to invest Rs. 8.5 lakh crore over a five year period between 2014 and 2019. However, actually, the investment has been
coming down year after year.

The gross budgetary support offered for 2016-17 was Rs. 40,000 crore, and it has been reduced to Rs. 28,000 crore. So, there has been a cut of Rs.
12,000 crore. The Railways is facing a serious investment crisis which is affecting expansion of railway network as well as safety. Safety is an
important aspect. Before coming to that aspect, let me draw your attention to the fact that despite serious investment crisis, the Railways was
paying dividend till recently. Railways has been paying the dividend regularly. Railways is the only organization which is required to pay the dividend.

It is not the NHAI, Airports Authority of India and all such organizations are not required to pay the dividend, but only the Railways is required to pay
the dividend, and Railways has been paying it regularly. Sir, Railways has also been meeting a yearly burden of Rs. 25,000 crore towards social

service obligations.

Coming to the important aspect of railway safety, we have witnessed a series of accidents which led to the death of hundreds of people in the last
three years since this Government came to power, and even before there have been accidents. The Government has proposed a safety fund of Rs. 1
lakh crore. Though the Finance Minister in his Budget Speech has spent only three minutes for Railways, he has proposed a railway safety fund of
Rs. 1 lakh crore for the next five years. For the current year, Rs. 20,000 crore is required, and the Government will provide only Rs. 5,000 crore. Out
of Rs. 20,000 crore, the Government will be giving only Rs. 5,000 crore and the rest of the amount has to be found from the Railways' own
resources. This year, the Railways has earmarked only Rs. 1,000 crore towards railway safety fund. An amount of Rs. 20,000 crore is required for
this year, the Government is providing only Rs. 5,000 crore and the Railways has given only Rs. 1,000 crore. This itself shows the Government's
neglect of the important aspect of railway safety, when accidents are taking place on a monthly basis. I can tell you the Kerala experience. In Kerala
alone, two major derailments happened in the last few months. In Kerala, it was found that within a stretch of 100 kilometres, 203 patches were
identified. This is the situation of railway safety.

The most important focus of this Budget and the decision to dispense with the separate Railway Budget is to facilitate privatisation. When the
Government is making all out efforts to privatise Indian Railways, the international experience of privatisation of railway network is worth
mentioning. What is the international experience? Britain is a classic case of disastrous privatisation of railway network. Between 1948 and 1997,
railway was in public sector in Britain. Then it was privatised. After privatisation, a series of accidents took place. Following these series of
accidents, there was a public outcry to re-nationalise this privatised railway. Subsequently, rail network was re-nationalised as 'Network Rail' in
2002. Even the Labour Party promised in their election manifesto that they would re-nationalise rail network. That was the public demand in favour
of re-nationalisation of railways. This privatisation had led to frequent and unfair fare hikes in Britain. ...(Interruptions)

HON. DEPUTY SPEAKER: You forget about Britain. You come to India.
SHRI M.B. RAJESH : I will be concluding in five minutes.
HON. DEPUTY SPEAKER: One more Member from your Party has to speak. That is why, I am telling this.
...(Interruptions)
SHRI K.C. VENUGOPAL (ALAPPUZHA): This is a discussion on the Railway Budget. There used to be discussion for the whole day. ...(Interruptions)
HON. DEPUTY SPEAKER: We are discussing about the Indian Railways and not the Britain Railways.

...(Interruptions)



SHRI M.B. RAJESH: Thank you for your support. But, I have a very limited time.

In Britain, people were feeling that they were living through a train robbery which is much bigger than the train robbery of 1963 by Ronnie Biggs and
Company. They were living through a train robbery. That was the British experience. It was not only in UK but even in US and New Zealand, this rail
network was finally re-nationalised. That is an international experience. But, this Government has not learnt any lesson from this international
disastrous experience of privatisation of railways. The Guardiannewspaper quoting 'Rebuilding Rail Report', observed that private sector has not
delivered the innovation and investment that were once promised. That is the UK experience. I am quoting from the 'Rebuilding Rail Report'. The
cost of train travel rose by 17 per cent between 1997 and 2010 in UK. There was a crying need. ...(Interruptions) 1 will conclude in three minutes.

HON. DEPUTY SPEAKER: You are mentioning about the UK experience. You say about the Indian experience. You are discussing more about Britain.
...(Interruptions)

SHRI M.B. RAJESH: I will conclude in three minutes. I will leave Britain experience. I come back to Kerala experience. I hope you will be much
interested to listen to the Kerala experience. What has been the experience of Kerala? The Railway Minister has always been claiming that he has
given much amount and much resource to Kerala. He has given Rs.1,040 crore to Kerala. What is the reality? Out of this Rs.1,040 crore, more than
half is through the Extra Budgetary Resources (EBR). I can give my own experience of the Coach Factory of Palakkad. I have met all the Railway
Ministers in the last seven years for this Coach Factory Project. In Palakkad town, the BIP activists had put up big hoardings thanking the Prime
Minister Shri Narendra Modi for allocating Rs.145 crore for the Palakkad Coach Factory. However, the actual allocation was mere Rs.10 lakh under
extra budgetary sources. They misled the public there. I have got the photographs of those hoardings saying Rs.145 crore were given. The actual
allocation was only Rs.10 lakh. Budgetary allocation was Rs.480 crore out of which only Rs.280 crore were spent. Why is this happening? The reason
is that the Union Government has put in a condition that 50 per cent cost should be borne by the Government of Kerala. The Government of Kerala
has already signed an MoU with the Union Government for undertaking new projects and agreed to pay 50 per cent on new projects. But now, even
for the budgeted projects the Union Government is putting the condition that 50 per cent of the cost should be borne by Kerala Government. That is
too much for a State like Kerala. Kerala Government has already signed an MoU for undertaking Sabari rail, suburban rail, Nilambur-Nanjangud-
Guruvayoor, etc. A lot of projects are there. My point is that the Union Government should not insist on cost sharing on at least the budgeted
projects.

Sir, on behalf of the Communist Party of India (Marxist), I strongly oppose the focus of this budget for privatisation of Indian Railways and for
dismantling the public sector character of Indian Railways. I strongly object to this Government's dispensing with a separate Rail Budget. With these
words I conclude. Thank you.

*SHRIMATI R. VANAROJA (TIRUVANNAMALATI): I express my profound gratitude and indebtedness to our revered leader Puratchi Thalaivi
AMMA. I express my views on the Grants for Railways for the year 2016-17.

The East Coast Railway Project was conceived in 2008. The Railway Ministry had approved and sanctioned Rs. 600 crore for its implementation.
However, the project did not kick start even after lapse of considerable time. To cope with the growing population and to drive economic growth, it
has become imperative on the part of the Union Government to expedite the execution of the New Line Railway Project linking Cuddalore to Chennai
via Puducherry, Villupuram and Kancheepuram.

The East Coast Railway Service would link the Greater Chennai Metropolitan Area to the districts of Kancheepuram, Cuddalore and Villupuram. The
railway corridor should be so aligned with farsightedness to cater to the future development needs by taking into account the existing industrial
distribution, human settlements and the projects in the pipeline.

The Southern Railway has revised the original estimate for laying a broad-gauge line between Cuddalore and Puducherry as part of Chennai-
Mahabalipuram-Puducherry-Cuddalore new line project in 2014. Earlier it was proposed to construct the broad-gauge line between Puducherry and
Cuddalore (Varakkalpattu) at a cost of Rs. 397.51 crore. However, as per the instruction of the Railway Board the proposed limited-use-subway and
the road-over-bridge had been substituted with a level crossing. Accordingly a revised estimate for Rs. 195.86 core had been prepared and sent to
the Railway Board for its consideration. Therefore I urge the Union Government to take necessary steps for the implementation and speedy
completion of this important East Coast Railway Project in Tamil Nadu. The Ministry has a fixed a time frame target to complete this BG line before
2020. But the allocation of funds to Tiruvannamalai-Nagari BG line project do not match with the target date of completion and the implementation
of the project is going on snail's pace. Because of this inordinate delay, the total cost of the projects has been escalated to Rs. 1080 crores from Rs.
498 crores. Any further delay in implementation of this project will not only increase the project cost further, but also an injustice to the millions of
people who are aspiring for this project to complete at the earliest. Therefore, I urge the Union Government to take all possible steps to allocate
sufficient funds for the speedy execution of the Tindivanam-Nagari BG line.

There is a public demand for the new line between Tiruvannamalai to Jolarpet via Chengam. I urge the Government to implement these two projects
for the benefit of millions of people of my Tiruvannamalai constituency.

Integration of the Chennai Mass Rapid Transit System (MRTS), a project implemented by the Railways with the Chennai Metro Rail is desirable and
feasible and would enable effective synergies between various modes of public transport and increase share of public transport. The process of
approval by Government of India may be expedited.

I urge upon the Government to support the proposed Phase II of the Metro Rail Project of Chennai and to ensure that all necessary clearances are
pravided expeditiously to fulfill the dream of our visionary Leader Puratchi Thalaivi AMMA to provide fillip to the Public transport system in the
Chennai Metropolitan city.

Our Beloved Leader Hon'ble former Chief Minister Puratchi Thalaivi AMMA has written to Prime Minister about the long Pending Railway demands of



Tamil Nadu. But this Rail Budget has failed to meet the expectations of the People. Railways has shelved projects worth Rs. 19,500 crores that have
been lagging, will affect as many as 14 projects in Tamil Nadu. The list includes projects that have been seen not much progress despite passage of
years since the announcement. Tindivanam-Tiruvannamalai and Tindivanam-Nagari Railway line projects announced many years ago, in 2008-09 and
2006-07 respectively. But just 6% of the work is carried out so far in Tindivanam-Tiruvannamalai project, and

10% of the work in Tindivanam-Nagari railway line. These projects are concerning my Parliamantary Constituency.

For 2017-18, the total capital and development expenditure of Railways has been pegged at Rs. 1,31,000 crores. This includes Rs. 55,000 crores
provided by the Government.

In the words of Hon'ble Finance Minister, Railways will now tie up with logistics firms to provide end to end transport solutions for such
commodities," Chennai in Tamil Nadu and Calicut in Kerala, will be two among the 25 stations selected across the country for redevelopment. We
whole heartedly welcome that the "Joint ventures will be carried out with the state Governments of Tamil Nadu and Kerala for construction and
development projects.”

With Rs. 2,278 crore allocated to Tamil Nadu in the budget, the focus mostly on passenger safety, redevelopment of stations, cleanliness and making
stations more accessible. Most of the announcements made today are those repeated from the past years. Last year the Railway Ministry had
earmarked only Rs. 2064 crore for various railway projects in Tamil Nadu for the financial year of 2016-17. This is just a marginal increase of Rs. 22
crore from the allocation of Rs. 2042 crores in the year 2015-16.

It is not at all enough for a progressive State like Tamil Nadu which contributes much to the nation's development. For Indian railways to become an
engine of economic growth, all States of the country, especially progressive States like Tamil Nadu should be taken on board. Environment friendly
initiatives such as LED luminaries in all Railway Stations in next 3 years; switching to composite sleepers made of recycled plastic; and setting up of
Automatic coach washing plants to support water conservation, need effective implementation. A number of Railway Projects announced for Tamil
Nadu in the earlier Railway Budgets have

not been commenced so far due to want of sufficient fund allocations. I request the Union Government and Hon. Railway Minister that these pending
Railway Projects pertaining to Tamil Nadu should be provided with adequate funds to expedite the completion of these important railway needs of
people of Tamil Nadu well within the stipulated time frame.

*SHRI B. VINOD KUMAR (KARIMNAGARY): The Railways finances were presented on February 1, 2017 by the Finance Minister along with the
Union Budget 2017-18. This was the first time since 1924, that the Railway Budget was merged with the Union Budget. This would facilitate multi
modal transport planning between railways, highways and inland waterways. However, the functional autonomy of the Railways will continue.

The total proposed outlay for 2017-18 is Rs. 1,31,000 crore which is an 8% increase from the 2016-17 budget estimates (Rs. 1,21,000 crore).
Railway's revenue for 2017-18 is estimated at Rs. 1,78,350 crore which is a 9% increase from the revised estimates of 2016-17. Total revenue in
2016-17, undershot budget estimates by Rs. 6,300 crore(4%).

Earlier, every year Railways paid a return on the budgetary support it received from the Government every year, known as dividend. The rate of
dividend was about 5%. In 2016-17, the proposed dividend payable was Rs. 9,731 crore. From 2017-18, Railways will not be required to pay dividend
to the Central Government. However, it must be noted that in the last few years, the share of gross budgetary support as a percentage of total plan
outlay has remained constant. This suggests that the Central Government's support to Railways has broadly remained similar in the last few years.
Even the share of internal resources has been declining, suggesting that Railways has been struggling to run its transportation business, and
generate its own revenue. The share of extra budgetary resources, has been increasing in 2015-16, a majority of the revenue for Railway came from
extra budgetary resources, suggesting an increasing dependence on borrowings. Various committees have noted that an increased reliance on
borrowings will further exacerbate the financial situation of Railways.

For passenger safety, a Rashtriya Rail Sanraksha Kosh will be created with a corpus of Rs. 1 lakh crore over a period of five years (Rs. 20,000 crore
per year). The Central Government will provide a seed amount of Rs. 1,000 crore for this fund. The remaining amount will be raised by the Railways
from their own revenues or other sources. With the Railways struggling to meet its expenditure and declining internal revenues, it is unclear how
Railways will fund the Rail Sanraksha Kosh. Another concern is that the Central Government will provide the guidelines and timeline for projects to
be funded through this fund. This may affect the Railways independence and autonomy in determining its own priorities with regard to railway
safety. I must also point out that the Railways had a Railway Safety Fund existing to which received about 3% of allocation in the plan outlay. In
2015-16 (Actuals), Rs. 2,661 crore was allocated to this fund. Since 2016-17, no allocations have been made to this existing fund. The Hon'ble
Minister must explain the reasons for this anomanly.

Railway lines of 3,500 km will be commissioned in 2017-18, which is a 25% increase from last year (2,800 km). A new Metro Rail Policy will be
announced with focus on innovative models of implementation and financing, and standardisation and indigenisation of hardware and software. A
new Metro Rail Act will be enacted by rationalising the existing laws. 500 stations will be made differently abled friendly by providing lifts and
escalators- a welcome step in tandem with the Accessible India campaign. A coach mitra facility will be introduced. This will be a single window
interface to register all coach related complaints and requirement. By 2019, all coaches will be fitted with bio-toilets.

Another area of concern is the dwindling revenues from freight operations. Freight traffic has been declining over the last few years. The freight
traffic for 2017-18 is estimated to increase by 9% over revised estimates of 2016-17. The 2017-18 Budget speech referred to increasing traffic
volume by modernising and upgrading certain corridors. In order to improve freight traffic, in 2016-17, the Railways had proposed expanding the



freight commodities basket, and reviewing the freight tariff policy. However, in 2016-17, freight traffic decreased by 11% from the budget estimates,
and revenue from freight traffic decreased by 8%. Steps must be taken to improve freight operations, given the huge commercial and economic
potential that freight operations have, in any mode of transport. Given that the Railways is losing significant chunk of its freight operations to other
modes of transport including road and air, I urge the Hon'ble Minister to conduct State-wise surveys to explore the commercial viability of freight
operations.

Further, to give a boost to freight operation and passenger movement in the Sate of Telangana, I request the Ministry of Railways to initiate a

railway survey for laying a new railway line connecting Kazipet (SCR) and Karimnagar (SCR) via Hasanparthy Road (SCR)-Yellapur-Huzarabad-
Shankarpatnam-Manakondur. The 70 km line will serve as a direct link between Kazipet and Karimnagar. Currently, Karimnagar is enroute on the

Pedapalli-Niamabad railway line. Last year, the Hon'ble Prime Minister laid the foundation stone of the Mahoharabad-Kothapalli project with an
allocation of Rs. 350 crore, owing to which Karimnagr will now also be connected to Secunderabad. If Kazipet and Karimnagar are linked through a
railway line, the trains coming from the south towards west can be routed through Kazipet-Karimnagar-Nizamabad to Nanded and other different
parts of Maharashtra and Gujarat. Thus, I request that surveying of this 70 km line be taken on a priority basis in this budget and be taken up as full-
fledged project in next year's budget.

While I welcome the demand for grants for the Ministry, I hope the concerns I have pointed out will be addressed by the Hon'ble Minister during the
deployment of the budgetary funds in the course of the coming financial year.

* DR. MAMTAZ SANGHAMITA (BARDHMAN DURGAPUR): This is first time in independent India that Finance Minster placed the railway
budget and Railway Budget merged with General Budget. When everywhere we are thinking of decentralisation then what is the extra advantage of
merging railway budget to General budget; Government has not cleared it so far,

Railway Budget 2017-18 is as usual apparently seems to be very fruitful but it omitted the loopholes towards its fulfillment. Four major areas have
been given special attention; passenger safety; capital and maintenance work, cleanliness and finance and accounting system. All these issues are
much talked of.

There are several encouraging proposals, as for example announcing 500 stations to be disabled friendly, bio-toilets in coaches by 2020, encouraging
e-ticketing withdrawal of service charges, 1 lakh crore for Railway Safety fund, 3,500 km long Railway track, manning of all unmanned level crossing.
It is really unnecessary to keep a separate fund for safety. Safety procedures includes many aspects which is integral system of running of trains.

On safety issue besides unmanned level crossing, Over-bridges, doubling of tracks, more emphasis should be given on freight corridors. Recently one
of the main problems of railway travel is delay. The reason behind may be manifold. Over crowding of trains in the same track hampers speed, other
causes are adequate absence of freight corridors, repair of damaged tracks, bridges and provision of new tracks. There is no freight corridor between
Jharkhand and Kolkata(Howrah). These goods train carries coal and stone. There is no declaration about new trains. There is a need of local train
service between Asansol to Howrah at evening for convenience of daily passengers.

While dreaming about bio-toilets it is shameful that there is no toilet provision in many trains running more than two hours even 6-8 hours. All the
suburban trains to and from Kolkata having 2-3 hours journey have no toilet provision even in ladies compartments. Local passenger train from
Bardwan to Purulia and Bardwan to Bokaro takes 6-8 hours journey. These trains have no toilet facility.

Railways is losing share in both freight and passenger services. Sometimes loss is due to lack of passengers in certain routes due to non-stop
services. Siuri express runs between Howrah and Siuri, stoppage at Gushkara and Bonpas will lead to better passenger input, Sealdah Rampurhat
Inter-city express also needs stoppage at Gushkara, Bhedia/Bonpas. These issues should have been under consideration in this budget. In the name
of modernisation Indian railways heading towards privatisation leasing metro station complex to Chinese and other foreign companies, biotoilet and
other amenities and cleaning is going towards privatisation. Why this prestigious national organisation is being handed over to private and foreign
establishments.



DR. P. VENUGOPAL (TIRUVALLUR): Hon. Deputy Speaker, Sir, I rise to participate in the debate on Demands for Grants pertaining to the Ministry of
Railways for the year 2017-18. Sir, this is the first time after the merger of the Railway Budget with the General Budget that we are discussing the
Demands for Grants of the Railway Ministry, and I am happy to say a few words on it.

Si, I proudly say that I come from a State where the second railway line in the history of Indian Railways was inaugurated in 1856, which was
operated between Royapuram and Wallajah Road in the then Madras Presidency. At the same time, I would have to very sadly say that there were
no new development projects that had been sanctioned by the Southern Railways. Whatever development is there, it was done during the British
period.

Sir, it is a pity that old British-era workshops are being closed down due to outsourcing activities. Now that a separate and exclusive Railway Budget
has been dispensed with, the Members will have no chance to ventilate their grievances and seek new railway projects,

To begin with, there is no major increase in the budget allocation for Railways and the fund is insufficient to meet the on-going projects. Several
sanctioned projects could not be taken up for want of money and several on-going projects could not be completed for insufficient money allocation.
Hence, I request the Government to allocate sufficient funds for the Railways because Railways is a demand-oriented Ministry.

In Southern Railway, the allotment of fund for passenger amenities is meagre. The Southern Railway has got only Rs.74 crore against a minimum
requirement of Rs.200 crore. This will affect the progress of the on-going works regarding passenger amenities in all the Southern States. It is also a
pity that in the last three years, no progress is made regarding the new line projects in my State.

For the Avdi-Sriperumbudur new line project of 60 kilometres, against the sanctioned cost of Rs.839 crore, only Rs. 10 lakh is allotted this year.
Similarly, for the Athipattu-Puttur new line project of 88.30 kilometres, against the sanctioned cost of Rs.517 crore, only Rs. 5 lakh is allotted.

Same is the case with other new projects like Erode-Palani; Chennai-Cuddalore via Mahabalipuram; Sriperumbudur-Guduvanchery; and Morappur-
Dharmapuri. These are the new railway line projects sanctioned long back but yet to be started due to either meager or non-allotment of funds.

The hon. Minister of Railways said that it has been increased. But the fact of the matter is that the allotted amount of Rs. 1000 crore is for the
purpose of rail and concrete sleepers. It is not for the new or sanctioned railway projects.

Funds allotted to on-going projects are woefully insufficient to complete the work. With the meagre allotment each year, it would take a few decades
to complete these projects. I request the Hon. Minister of Railways to see that sufficient funds are allotted for early completion of these projects.

Similarly, allotment of funds for railway staff quarters and staff amenities is very meagre. I request the Hon. Minister to provide sufficient funds for
this purpose.

Sir, in Southern Railway, Chennai-Gudur is the only Group-A route in the Southern Railway. In this line, Superfast, Express, Goods and EMU trains
pass through and there is huge congestion in this line. To ease the traffic congestion, 34 and 4t lines may be sanctioned early.

At Avadi Railway Station, in my constituency, there is a level crossing, which was not opened in the last ten years, because there is continuous train
traffic. Hence, I would request the Railway Minister to sanction ROB in lieu of LC at Avadi Railway Station.

I would like to add one more thing here. As a part of the road-map for implementation of GST, the CST rate was reduced from 4% to 3% from
1.4.2007, which was further brought down to 2% from 1.6.2008. The Govt. of India assured the States to provide compensation. In this regard, there
is a balance amount of Rs. 5,571.87 crore, to be reimbursed by the Govt. of India. When so much money is pending with the Centre, how can the
State participate with the Railways on projects where there is 50:50 share between the Centre and the State?

I have a suggestion to make to the Hon. Minister. There are vacant lands available in and around the Station premises. They may be leased out to
small vendors with nominal cost, which could be utilized for other purposes. The respective DRMs may be delegated the powers to lease these lands
so that this revenue would go into the non-fare revenue of the Railway's kitty.

I would also like to mention that the policy on recruitment to Group C & D posts in Railways needs an immediate review. In Railways, for the posts
in Group C & D in Tamil Nadu, only five per cent of the candidates are selected from Tamil Nadu and the rest are picked from other States. If you
consider the whole of Southern Railway, which includes parts of Kerala, Andhra Pradesh and Puducherry, this figure may not go beyond two per cent.
This has been going on for several years now. This not only deprives the local people from getting jobs in their own areas, but this is also seriously
jeopardizing the safety and security of rail passengers. For example, if a person from northern State is posted as 'Gangman' or '"Track Maintainer' in
Tamil Nadu, he may not be able to perfectly patrol the tracks, because of language issues, whereas if a person from the same State is posted, he
can very easily identify the intruder; and create an alarm in case of any mischief by others. If an outsider is handed down this job, it may lead to
safety issues. For the post of 'Keyman', which is otherwise known as 'Track Maintainer Grade-I', sufficient posts are not sanctioned, resulting in staff
being deputed on an adhoc basis. In the absence of regular and daily patrolling to detect rail fracture, it may adversely affect the safety of the rail
passengers. Hence, I request the Railway Minister to sanction and appoint sufficient persons for this post.



The relaxation of periodical checking of train formation and faulty design of coaches, result in increasing number of derailments and other accidents.
The Media reports suggested that the inquiry conducted by the Commissioner of Railway Safety concluded that the main reason for such accidents is
the 'Coach Defect'. Hence, I request the Railway Minister to restore the earlier frequency of periodical checking and maintenance.

Goods trains are permitted to carry loads with a capacity of "Plus 8+2". This means, each wagon is loaded with 10 tonnes excess weight. This policy
of loading excess weight is not permitted for vehicles going by road. How does the Railways allow the goods trains to carry excess load against the
sanctioned carrying capacity? This is causing over-stressing of railway assets, which results in rail fractures and weld fractures, endangering the
safety of passengers. This needs to be immediately corrected.

Introduction of bio-toilet is a welcome initiative, but it appears that it is only on paper; the reality is that the toilet-dropping always fall on the rails,
causing early corrosion, leading to rail fractures. Why then is the specifications of rail renewal not revised by the Railways and why are the Trough
Rail Renewal (TRR) submitted by various Zonal Railways not sanctioned?

The introduction of 'Hum-Safar Trains' is welcome. It appears that there is a huge public demand for this train. Hence, I request the Minister to
sanction such trains, with fully unreserved coaches, in all the States, connecting State Capitals with other major cities within a distance of 500
kilometres, which will help the poor and middle class people.

There is also a persistent demand that the Govt. should do away with the Centralized RRB examination, and to take action to recruit local
candidates for Group C & D posts. There is also a general impression that the Centralized RRB recruitment has led to scams in the past; and so it is
requested that such exams may be held by Regional Recruitment Boards. There is also a demand to hold such exams in the regional languages to
ensure fair and just chance to the poor people. I request the Hon. Railway Minister to kindly look into this and come up with an amended policy for
recruiting persons.

With these suggestions, I conclude and I expect the hon. Railway Minister to allot sufficient funds for the railway projects in Tamil Nadu.

Thank you.

+*SHRI RABINDRA KUMAR JENA (BALASORE):The Railways finances were presented on February 1, 2017 by the Finance Minster Mr. Arun
Jaitley along with the Union Budget 2017-18. This was the first time since 1924, that the Railways Budget was merged with the Union Budget. Firstly
I commend this bold step taken by the Government as this was a much needed initiative because data suggests that Railway Budget as a proportion
of the Indian Budget has been decreasing from around 106% during independence to around 11.6% today. We should however ensure that the
functional and total autonomy of the railways is maintained. On the macro front more resources seem to have been allocated to the Railways. The
total proposed outlay for 2017-18 is Rs. 1,31,000 crore which is an 8% increase from the 2016-17 budget estimates (Rs. 1,21,000 crore). Railways
revenue for 2017-18 is estimated at Rs. 1,78,350 core which is a 9% increase from the revised estimates of 2016-17. However, the total revenue in
2016-17, undershot budget revised estimates by Rs. 6,300 crore (4%). Another important initiative taken up after this merger of budgets is the
scrapping of the annual dividend paying policy of the Railways to the Government. This is expected to save around Rs. 10,000 crores for the
Railways, which is another welcome move.

One worrying aspect which needs attention is the decreasing freight and passenger traffic. The freight traffic for 2017-18 is estimated to increase by
9% over revised estimates of 2016-17. However, in 2016-17, freight traffic decreased by 11% from the budget estimates, and revenue from freight

traffic decreased by 8%. I am happy that the budget speech referred to increasing traffic volume by modernising and upgrading certain corridors and
the minister informed that the Railways had proposed expanding the freight commodities basket, and reviewing the freight tariff policy in the coming
year. Even with these announcements some doubt lingers on the capacity of Railways to compete in freight market and increase the volume share.
Therefore a special task force needs to be set up to study this issue in specific and suggest practical solutions.

It is to be noted that in the last few years, the share of gross budgetary support as a percentage of total plan outlay has remained constant. This
suggests that the Central Government's support to Railways has broadly remained similar in the last few years. However, the share of internal
resources has been declining, suggesting that Railways has been struggling to run its transportation business, and generate its own revenue. Also it
is to be noted that the operating ratio estimates does not reflect any improvement. In 2016-17, the Operating Ratio increased from a budgeted
estimate of 92% to 94.9%. The Operating Ratio for 2016-17 is projected at 94.57%.

Now I shift focus to one of the most burning issue in the railways today: safety, I would like to put it on record that the "Revival of Railways" has
been made a focus of this Government ever since it took over. It is a fact that the department of Railways have set ambitious targets for themselves
in terms of rail timings, financial position, modernisation and speed of trains and are right making strides in that direction. I must definitely commend
the effort of the honourable Minister Shri Suresh Prabhu Ji who has worked very hard to create a positive aura around the railways and its image.
However it is to be mentioned that it is unfortunate that 2016 has seen a large number of rail accidents including a fatal accident in Indore-Patna
Express where nearly 150 people were killed. I urge that Railways should reprioritize its strategies and chalk out a well thought out safety plan for
the Railways with an intention of "Safety First, Speed Next". In his budget speech, the Finance Minister announced the creation of the Rashtriya Rail
Sanraksha kosh to provide for passenger safety in Railways. It will be created with a corpus of Rs. 1 lakh crore over a period of five years (Rs.
20,000 crore per year). The Central Government will provide a seed amount of Rs. 1,000 crore for this fund. The remaining amount will be raised by
the Railways from their own revenues or other sources. With the Railways struggling to meet its expenditure and declining internal revenues, it is
unclear how Railways will fund the Rail Sanraksha Kosh.

Therefore, I urge the Government to restrategize the priority of the Railways. Passenger safety should be the first and foremost policy priority of the
Government. Along with this submission, I am attaching an annexure which contains my detailed demands from my side for the Ministry of Railways
regarding my Parliamentary Constituency Balasore, Odisha.



Annexure-Demands for Balasore Parliamenta nstituen

1. NEW TRAIN

Need of a direct Train to Gujarat from Balasore, as a lot of passengers travel in this route.

2. NEW EXTENSION

i. The Berhampur - Bhadrak passenger be extended up to Jaleswar and the Balasore - Kharagpur passenger be extended up to Howrah.
ii. The Baripada - Balasore Passenger (train no. 78012 & 78016) should be extended up to Nilagiri.

iii. The Palasa-Bhadrak passenger should be extended up to Rupsa.

iv. The Bangirigposhi- BBSR Express should be extended up to Puri.

3.NEW STOPPAGES

i. Demand that the Bangeriposhi-BBSR Express and the KGP-Khurda Road passenger be continued for all days of the week

ii. Stoppages of the BBSR- New Delhi Duronta Express, the NJP-CEN express, the HLZ-CEN Express and the HOW-SSPN Express at Balasore

iii. Stoppage of 12863/12864 Howrah-Yaswantpur Express, of 12703/12704 Howrah-Secunderbad Fauknama Express, of the 12254 Bhagalpur
Yaswantpur Anga Express, the Haldia Chennai Express and of the 22603 Kgp-Villupuram Express at Jaleswar,

iv. Stoppage of Jagannath Express at Laxmannath Road Station.
v. A stoppage of Dhauli Express and/or Janastabdi express at Rupsa Station.

4. NEW PROJECTS

i. Rail Corridor in North Odisha

ii. Elimination of unmanned level crossings and the need for the construction of road-under-bridges and road-over-bridges in Balasore and
Mayurbhanj districts.

iii. The construction of a crossing line or 2" line at the Betnati Station

iv. The construction of a service road for the Khantapada Railway Station

v. Immediate renovation of platform nol and 2, extension of the Goods platform at Khantapada Railway Station
vi. Jaleswar also needs an underground passing through the Paschimbad line (Level Crossing)

vii. Construction of a Foot Overbridge at Nuagaon Station.

viii. For Nilagiri station, a track renewal has been demanded, along with the construction of a foot over bridge and construction of black top roads on
east and western sides, which are also urgently demanded.

5. NEW AMENITIES

i. Amenities for Jaleswar station: a dormitory, and a shed, water and adequate lights on the platforms.

ii. Amenities for Laxmannath Road Station: a waiting hall, a long shed for the platform, lights, drinking water, roads to connect station to the
villages, and a cycle stand at the station.

iii. Amenities for Amarda Road Station: it needs adequate lighting and it currently has no reservation facilities, which need to be provided, and the
height of the platform needs to be increased.

iv. Amenities for Balasore Station: Although declared as complete 'Adarsh Station', it still has no exclusive reservation counters for Women, Senior
Citizens & physically Handicapped. This is urgently needed.

v. Amenities for the Nilagiri Station: The Nilagiri station needs adequate drinking water and lighting facilities and an adequate passenger shed.

vi. Amenities for the Rupsa Station: Rupsa station needs a foot over bridge on platform 2 and 4 and the construction of booking counter in west side
of platform-4.

vii. Amenities for Khantapada Station: Demand for construction of waiting room with toilet facilities and the renovation of existing foot overbridges.
Also the adjoining roads needs immediate repair/renovation, which has become an issue of serious inconvenience to the locality.

viii. Amenities for Haldipada Station: Demand for high level platforms, immediate construction of passenger shed and light facilities and the provision
for booking of goods and fishes from the station.

ix. Amenities of the Nuagaon Station: Demand for minimum facilities-drinking water, lighting etc. and extension of platforms.



x. Amenities for the Betnati Railway Station: Demand for one computerised reservation counter.
xi. Rajghat Station: Length of the platform should be increased.

xii. Laxmannath Road Station: Height of platform to be increased, lengthening shed of the platform, light in the platform, connecting Road to station
should be developed.

xiii. Nilgiri Railway Station: Construction of new platform with all facilities, construction of foot over bridge PF no.-3 of NGRD railway station,
construction of black top road on eastern and western side of NGRD Railway Station, construction of passenger shed.

xiv. Basta Railway Station: Renovation of Basta Railway Station.

SHRI MEKAPATI RAJA MOHAN REDDY (NELLORE): Thank you, hon. Deputy Speaker Sir, for giving this opportunity to speak on the Demands for
Grants in respect of Railways.

I compliment the Railway Minister for all the progressive initiatives being taken by him. Having said so, since I am from Andhra Pradesh I want a
categorical answer from the hon. Railway Minister. At the time of the Andhra Pradesh reorganization, the Government of India had promised the
creation of a new railway zone at Visakhapatnam. Three years have already passed and the people are agitating through dharnas and hunger strikes.
In spite of all these things, the Government of India has not taken any decision till now. I want and I request a categorical answer from the Minister
of Railways when they are going to establish this new railway zone at Visakhapatnam. This is a very important subject for our State of Andhra
Pradesh.

Safety and security is a very important item to be taken care of by the Railways. I understand, as per the current position, there are 1,22,763
vacancies among safety categories. Besides that, around 94,606 are among non-safety categories, that is, a total of 2,17,369 vacancies are there.
The situation of safety category vacancy is alarming and calls for urgent action. If not, the existing staff is forced to work extra time and quite often
neglecting safety parameters. This results in train accidents. Sir, nowadays we have been frequently experiencing train accidents. This is also one of
the important items the Ministry of Railways should take care to avoid these things.

Sir, in Andhra Pradesh, there are 16 new projects that have been languishing for want of funds for so many years. One is Nadikudi —Srikalahasti. Of
course, this year the Government of India has allocated major funds. But, still it requires allocation of major funds. Second is Macherla — Nalgonda;
third is Kakinada — Pithapuram; fourth is Kotipalli — Narsapur; fifth is Obulavaripalli — Krishnapatnam; sixth is Jaggayyapet — Mellacheruvu —
Janpahad; seventh is Tindivanam — Nagari; eight is Rayadurg — Tumkur; ninth is Cuddapah — Bengaluru; tenth is Attipattu — Puttur; eleventh is
Nandyal — Yerranguntla; twelfth is Gudur — Durgarajapatnam; thirteenth is Bhadrachalam — Dharmavaram Wadi; fourteenth is Cumbam
—Proddatur; fifteenth is Kondapalli — Kothagudem; and sixteenth is Chikballapur — Puttaparthy — Sri Sathya Sai Nigam.

The State Government has come forward to share the cost in most of these projects. So, I would request the Ministry of Railways to come
forward and invest more money. These are all very important projects where the RoR is more than 15 per cent. The rate of return is very high. So,
these projects are very viable. Hence, I would like to request the Ministry of Railways to take up these projects immediately. They are already in
progress but allocation of good numbers of funds is required so that these projects can be completed early.

There are demands for new trains. We expected that the hon. Railway Minister would announce new trains. But, that did not happen. After so
many requests, very recently, a special train has been started running from Tirupati to Shirdi. The fare is extra and only once in a week they run the
train. There is a lot of demand for that. That is why, I would like to request the Ministry of Railways to make it run at least three days in a week as a
regular super-fast express train so that people can avail this facility without paying extra charges.

Now, Amravati is the new capital of Andhra Pradesh. From Vijayawada to Bengaluru also via Ongole - Gudur - Nellore, there is a demand for
the new train. I have been requesting that also to the hon. Railway Minister. So, I would like to impress upon and request the hon. Railway Minister
to start this new train also.

Sir, as you know, India is a very populated country where the land area is 2.4 per cent and population is 17 per cent. So, land is very precious
here. In my parliamentary constituency, there is a station Bitragunta where 1500 acres of railway land is situated. It is empty and vacant now.
Previously, there was a loco-shed there but now, there is no loco-shed. Nearby, there is national highway of six lane road connecting Chennai to
Kolkata with all infrastructure facilities. The Ministry of Railway can utilise that land very effectively by starting new industry. We have been
requesting that also since a very long time.

Sir, there are still rail level platforms in many stations. People cannot board and de-board the train. For old people, ladies and children, it is
very difficult. So, I would like to urge upon the Ministry of Railways to raise the platforms. Even in smallest stations also where passenger train
stops, old people, ladies and children find it very difficult to board or get down from the train. Therefore, the level of platform should be raised
immediately. There is one such station in my parliamentary constituency called Ulavapadu Station. I would like to request the Ministry of Railways to
take care of that.

Nellore being a district headquarters with one lakh population, has an 'A' category station but there is no cover over platform No.1. I would like to
request the Ministry of Railways to immediately attend to it. At this Station, Platform Nos. 2 and 3 are very uneven. Though these are all small
matters, I have been writing letters to the Minister of Railways in this regard since a very long time but these works have not been attended to till
now. That is why, I am mentioning this here. I would request the Ministry to direct the concerned authorities to take up these matters immediately.

Sir, since my constituency, Nellore being district headquarters, there is a demand to stop Coromandel Express which runs from Chennai to Kolkata,



Garib Rath running between Chennai-Hazrat Nizamuddin, Tamil Nadu Express and Ganga Kaveri Express at Nellore. For the last many years, I have
been requesting to stop Sabari Express, Yeshwantpur Express (Howrah-Yeshwanthpur) and Seshadri Express (Kakinada-Bangalore) at Kavali
Station. Then, north of Nellore, a town has grown bigger and a lot of population is living there. This station is called Vedayapalem Station. Therefore,
the halts of Pinakini Superfast Express, Tirumala Express and Circar Express are required at the Vedayapalem north Nellore station. Stoppages of
Krishna and Howrah Express trains are required at Ulavapadu Station. Then, halting of Krishna Express at Padugupadu Railway Station is also
required. These are all important things. Hence I would request the Railway authorities to take care of all the above items which I have mentioned.

As regards railway zone at Visakhapatnam and granting special status to Andhra Pradesh, having promised these two things, the Government of
India cannot go back from its promises. There has been no progress on both these promises on the part of Government of India. These promises
were made on the floor of Parliament at the time of division of Andhra Pradesh. The people of Andhra Pradesh are agitated about this. I would
request the hon. Prime Minister to keep up his words which he promised at the foothills of Lord Balaji, Tirumala and give special status to Andhra
Pradesh and declare a railway zone at Visakhapatnam immediately.

*SHRI NISHIKANT DUBEY (GODDA): I congratulate the Government for merger of railway budget in general budget for financial year 2017-18, the
total captial and development expenditure of Railways has been pegged at Rs. 1,31,000 crore. This includes Rs. 55,000 crore provided by the
Government. Budget 2017 proposes several measures to improve services, infrastructure and amenities.

Below are 12 measures for the railways in Budget 2017:

1. For passenger safety, a Rashtriya Rail Sanraksha Kosh will be created with a corpus of Rs. 1 lakh crore over a period of five years,

2. Unmanned level crossings on broad gauge lines will be eliminated by 2020.

3. In the next three years, the throughput is proposed to be enhanced by 10%. This will be done through modernisation and upgradation
of identified corridors.

4, Railway lines of 3,500 kms will be commissioned in 2017-18. During 2017-18, at least 25 stations are expected to be awarded for

station redevelopment.

. 500 stations will be made differently-abled-friendly by providing lifts and escalators.

. It is proposed to feed about 7,000 stations with solar power in the medium term.

. SMS based Clean my Coach Service has been started.

. 'Coach Mitra', a single-window interface to register all coach-related complaints and requirements, will be launched.

9. By 2019, all coaches of Indian Railways will be fitted with bio-toilets.

10. Tariffs of railways would be fixed, taking into consideration costs, quality of service and competition from other forms of transport.

11. A new Metro Rail Policy will be announced with focus on innovative models of implementation and financing, as well as
standardisation and indigenisation of hardware and software.

12. A new Metro Rail Act will be enacted by rationalising the existing laws. This will facilitate greater private participation and investment
in construction and operation.But for Santhal Pargana these projects needs urgent attention
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LWE problem is one of the most serious internal security challenges facing of country. Jharkhand is amongst the worst states affected
by this problem. The state has remote and inaccessible areas which need significantly improved connectivity for providing the necessary
impetus to economic development. Poor railway connectivity is also hampering affect LWE measures in the state.

I am praying with the request that Government should consider to expedite railways and national highways authority for a sanctioned project
(2016-17) from vikramshila to Kateriah via Bateshwar Sthan (Ganga Bridge), Godda-Pakur and Basukinath-Chitra, under joint venture
initiatives in the Santhal Pargana and Aanga region. Let me also inform that a Railway Line under the latest committed funding policy of the
Ministry of Railways with Government of Jharkahand has already been sanctioned for Pirpainti to Jasidih via Godda, and going with slow
pace.These extension lines would benefit your off take of large quantities of coal from three incoming projects like Simlomg Expansion, Hura
"C" and Chupervita and existing mines of Chitara of ECL because without this line they will face a lot of problem for dispatch of coal.

Please also note that the mineral rich state of Jharkhand is the single largest revenue contributor to the Coal India and yet has been
receiving a step motherly treatment all along. These lines will connect five major lines.

a) Delhi to Guwahati via Kateriah, Bateshwar Sthan.
b) Bhagalpur to Howrah via Pirpainti, Pakur.

¢) Bhagalpur to Rampurhat via Hansdiha.

d) Delhi to Howrah and Kharagpur via Jasidih.

e) Howrah to Delhi via Dhanbad.

These rail lines will also connect ports like Haldia and Paradip via Shaibganj terminal or inland waterways. The deprived Tribals of the region
and the state of Jharkhand would benefit from this.

The region is very important from the point of view of tourism and pilgrimage. There are several urgent needs of the people as far the rail
connectivity is concerned. I would urge the Government to consider the below requests and issue orders at the earliest.

1. Jan Shatabdi Train: Deogarh is a pilgrim centre that is visited by more than 5 crore pilgrims from all parts of the country. The lack of



infrastructure hampers development and visitors. Accordingly, I request that a Jan Shatabdi should start at 6 am from Howrah and would
reach Jasidih by 10 am. The return trip could from Howrah to Jasidih (Jharkhand) as promised by the Government. This train starts at 6 p.m.

2. Rajdhani Express-Delhi-Howrah: The running times of this train was decided when the Patna-Asansol route had not been electrified
and therefore the total travel time is quite a bit. Given that the route has been electrified, it is quite possible for the travel time to be reduced.
I request you to ensure this. Also, the frequency of this train is once a week, which given the traffic volume is not adequate. I request that the
frequency be raised to at least twice a week.

3. Poorva Express: Once again, I would like to request you to increase the frequency of this train to seven days a week. Such a decision
would go a long way in helping the people of this region.

4. Madhupur Junction Railway Area Development along with sports facility is needed.

5. Jasidih Railway Station caters to the needs of 4 crore pilgrims visiting every year to one of the Dwadash jyotirlings in Deoghar. This station
should be upgraded as a modern station with all latest state-of-the-art facilities to facilitate the pilgrims. Despite my repeated request, the
Ministry has turned Nelson's Eye on this very important issue. We need improvement of Jasidih Junction Second exit.

6. Three halts were proposed at Salaiya, Dhawatand and Arjun Nagar, action is required.
7. From Deoghar Railway Station we need bypass for Kolkata (Howrah).

8. Please try to connect Baidhyanath to Vishwanath.

+*DR. HEENA VIJAYKUMAR GAVIT (NANDURBAR): Hon'ble Finance Minister has sanctioned an amount of Rs. 1,31,000 crore for capital
and development expenditure on railways in 2017-18.

The main issue in Railways is safety now a days, for this Hon'ble Minister has proposed a Rashtriya Rail Sanraksha Kosh with a safety fund
worth Rs. 1 lakh crore over 5 years (20,000 crore per year). Clear guidelines for safety will be drawn out and all unmanned railway crossings
will be eliminated by 2020.

New railway lines of 3,500 km will be commissioned in 2017-18. Railways have put up joint venture with 9 state Governments also.

There is a proposal for at least 25 stations which are going to be awarded for redevelopment. Around 500 stations will be made disabled-
friendly.

The Government has proposed to feed at least 7,000 stations with solar power in the medium term and beginning has already been made in
300 stations. Work will also be taken up for 2000 stations as part of the Government's 1000 Megawatt solar mission. By the year 2019, all rail
coaches will have bio-toilets.

Service charges in e-tickets booked through the IRCTC website has been withdrawn in an effort to push digital transactions. Railway related
state-run companies like IRCON and IRCTC to be listed in stock exchanges.

Steps will be taken to launch pilgrimage trains.
There are some issues related with my Parliamentary Constituency which are as under :-

1. There is one Khandbara Railway Station on Surat - Bhusawal Railway line. The Khanbara has population of more than 10,000 and people
are facing a lot of problems in crossing the railway track as the town is on one side of the track and the Rural Hospital, Government School
and bus stand on other side. A number of accidents regularly occurring on this Railway Crossing. There is an urgent need for construction of
Rail under Bridge (Subway) at this place.

2. Train Number 59025/59026 Surat Amrawati passenger should run daily.

3. Train No. 11453/11454 Ahmedabad-Nagpur (Prerna Exp.) is already running thrice (Tuesday, Thursday, Saturday) a week though
Nandurbar. This train should run daily as per Public demand from my constituency.



#SHRI D. K. SURESH (BANGALORE RURAL) The Railways which has important role and separate budget since independence, is got just a cursory
mention in this General Budget, In fact in the Government ruined the Railways. This was the first time since 1924, the Railway Budget was merged
with the union Budget. It gives an overview of Railways finances. The intention on the merger was to facilitate multi model transport planning
between railways, highways and inland waterways. Unfortunately, there was no concrete proposal to promote multi model transport system in the
proposal. The Government included passenger safety and cleanness in its priority of course it is an appreciable step but there is no pooper plan for
the implementation of the same.

The name of "amalgamating the Railway budget with the general budget', the Government has completely ignored the railways. The pressing
agenda of passenger safety and lakhs of vacant staff positions were left unaddressed even repeated train accidents occurred in the country. The
token announcement of a future safety fund and bio-toilets does little to reassure the harassed and overburdened millions of common passengers for
whom railways travel is becoming unaffordable expensive and insecure.

Even though the Government is giving importance in words, the difference in capital expenditure difference is just 10000 crores compared to the
previous years. I appreciate the proposal to equip all coaches with bio toilets and announced 'Clean my coach' App for passengers. The Railway
Budget provides for commissioning of new railway lines of 3,500 km against 2,800 km in 2016-17 but it is inadequate for meeting the demands from
various places.

The total proposed outlay for 2017-18 is Rs. 131,000 crore, which shows a slight increase comparing to the previous budget. But the sharp increase
in commuters and the need to use railways as a mode of transport of essential goods, food grains and other commodities, it is not enough to
arrange essential infrastructure facilities to the Indian Railway.

The revenue side, Government is expecting a sharp increase of above 9% comparing to the previous budget. Railway's expectation is Rs. 1,78,350
crores comparing to previous year's amount. The traffic revenue is estimated Rs. 1,88,998 crore , which is 10% extra than the previous year.
Revenue from freights is expecting 9% hike. But The last year the expected revenues were not come from any of the above sectors.

The total expenditure for 2017-18 is projected Rs. 1,80,550, which shows as slight increase. Earlier the railways paid a return on the budgetary
support it received from Government every year, known as dividend. The rate of dividend was about 5% from this year onwards, railway has not to
pay any dividend to Government, this is the only difference from the previous budget of railways.

In Septmeber, Railways introduced flexi-fare system for certain categories of trains. This had raised concerns about train fares becoming more
expensive. In 2016-17 passenger revenue across all classes declined despite an increase in passenger traffic. In light of this, its is unclear how
passenger revenue will increase in 2017-18 with a marginal increase of traffic.

In the last few years, the share of gross budgetary support as a percentage of total plan outlay has rained constant. This suggests that the Central
Government's support to Railways has broadly remained similar in the last few years. The Committee on Restructuring Railway has observed that
raising revenue for Railways is a challenge because of investment made in projects that do not have traffic and hence do not generate revenue, the
unbalanced mix of passenger and freight traffic does not help generate revenue, the efficiency improvements do not result in increasing revenue and
delays in projects results in cost escalations are difficult to recover costs.

The social service obligations include pricing essential commodities lower than cost, low fares and passenger concessions: such as cheaper tickets
for senior citizens, army veterans, uneconomic branch lines and new lines are not yet profitable. Even NITI Aayog also noted that the data related to
the cost of running passenger business is not scientific and accurate. Therefore, it is difficult to compute accurately the levels of under-recoveries.
The calculations of social costs does not factor the efficiency of various expenditures.

Let me raise few issues which is affecting my state and my constituency After decades of struggle, the Karnataka Government and the Railways
inched a step closer towards introducing a commuter railway system in Bengaluru after both the parties signed an Mol in the month of January.

The State Government has raised equity related concerns in this project has not addressed in the budget. Hon'ble Chief Minister of Karnataka
expressed reservation over the Centre's draft suburban rail policy's financing pattern. The draft mentions financing pattern as 20 per cent by Central



Government and 80 per cent by the state Government, he said Government is unable to bear this cost. The State Govt is ready for a 50:50 financing
pattern, and also request that the Centre should also share the land cost. It is very unfortunate that the budget allocated not even a single rupee for
the suburban rail as promised earlier.

The Centre had promised to take up the projects with the State Government sharing 80 per cent of the cost. But the state had requested for a 50:50
formulae. Suburban rail needs Rs 100 crore, but nothing has been allotted for it. The Byappanahall coaching terminal got only Rs 116 crore. Only one
Rail Under Bridge (RUB) has been sanctioned, while we need 50. Electrification of trunk routes, Bengaluru to Hosur and Yeshwanthpur to Tumakuru
line, has been sanctioned without funds. They will have to completely rely on institutional funding, that is, loans from private groups. The earlier plan
was to decongest the Krantiveera Sangoli Rayanna station by acquiring 3 acres of land in Binny Mill. But no funds have been allocated.

I request the Union Government to reconsider the cost sharing ratio in all railway projects in Karnataka also to take responsibility in land acquisition.

There are few new ROBs need to be constructed and RUBs needs to be widened in my constituency. Yarab Nagar, Ramanagara Town at LC 37&38,
Aldenahalli village in Anekal Taluk at LC 109, Marasuru cillage Anekal Taluk at LC 116, Iggaluru Depo, Anekal Taluk at LC 117, Kirthi Layout Anekal
Taluk at LC 118 are the new ROBS need to be constructed. Maranayakanahalli Anekal Taluk at LC 108, Channena Agrahara Anekal Taluk at LC 115
are the existing RUBs need to widened in my Constituency. Therefore I request the Government to allocate adequate funds for the completion of
these projects keeping in view the interest of the common people.

I request the Honble Minister to extend the Ramanagar Memo train till Mandya to connect the Channapatna and Maddur Taluks. The Government of
Karnataka has commissioned 220 KV Transmition line form Bidadi Grid substation to Bidadi Railway traction substation for the electrification of
Bangalore-Mysore line and thereby we can extend the frequency of MEMU service in this line.

The Government has approved 100% FDI in Railway projects and that has given huge expectation for the public that the developmental projects
with FDI Government failed in giving a message to the investors that environment is investor friendly and there is no sort of road blockage when the
project is initiated. The Government failed in completing its high speed train projects. High speed trains we can see only on announcements not on
track. Government is focused only on announcement of big projected but not focused in implementation of any of these project. I would like to say
the Government failed to deliver anything to the common people rather than announcements.
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*SHRIMATI SUPRIYA SULE (BARAMATI): This is the first time since 1924 that the Railway Budget was merged with the Union Budget in 2017-18.
This has the benefits of promoting planning for multi modal transportation.

Railway budget for 2017-18 is Rs. 1,31,000 crore, which is only a 8% increase from 2016-17 revised estimates. This is the total expenditure
proposed for 2017-18, after consideration of extra budgetary resources (EBR).

Capital expenditure for Central Sector schemes is Rs. 55,000 crore in 2017-18. This is a 10% increase in the expenditure compared to the revised
estimate for of Rs. 46,155 crore in 2016-17.

Railways revenue for 2017-18 is projected to be at Rs. 1,78,350 crore which is a 9% increase from revised estimate of Rs. 1,62,960 crore in 2016-
17. In 2016-17the revenue collected by the Railways is Rs 1,62,960 crore, which fell short of the budget projections by Rs. 6,300 crore. This raises
questions about the financial sustenance of the Railways, which is subsidizing passenger fare at the cost of increased freight rates. The revenue
from passenger tariff decreased by 6% and that from freight tariff reduced by 8% in 2016-17, compared to the projected revenues.

Railways is allocated total outlay of Rs. 1,80,550 crore in budget 2017-18, which is a 10% increase from the 2016-17 revised estimates. Though this
is an affirmative step, the Railways failed to fully utilize the budget allocated to it in 2016-17 and its expenditure decreased by 4% compared to the
budget estimates of 2016-17.

With the merger of the budget of the Railways with the union Budget , the railways is no longer liable to pay dividends. Further, following the
recommendations of the Railway Convention Committee in 2014, the dividend payment for 2016-17 is waived.

Revenue receipts from passenger segment in 2017-18 are projected to increase by 4.4% to Rs. 50,125 crore from the revised estimate of Rs. 48,000
crore. Committee on Restructuring Railways had observed that raising the revenue of Railways will be a challenge because delays in projects
increase the cost and the skewed mix of freight and passengers. Thus, I request the Government to clarify how it projects an increase in revenue by
more than 4% in2017-18.

In the demand for grants of 2017-18 Rs. 11,532 crore is allocated for the construction of new railway lines. This is more than 15% decrease in the
allocation in relation to the Rs.13,660 crore released in 2016-17, as per the revised estimates. Even after considering the extra budgetary resources
(EBR), the total budget is Rs. 21,185 crore, only a nominal increase over Rs18,545 crore in the previous financial year.

Amount of funds set aside for gauge conversion in 2017-18 budget also witnessed a decline of Rs.1436 crore. (from Rs 5,110 crore to Rs. 3,674
crore).

Wagons and coaches are the most neglected in this budget. Rolling stock is allocated capital expenditure of Rs.2,006 crore in 2017-18 which is more
than 200% less than the revised estimate of Rs. 6,150 crore in the previous financial year Even after considering the EBR, the total budget for
rolling stock witnessed a decline of Rs.800 crore to Rs. 25,194 crore, the year 2016 saw an increases in rail accidents and casualties. One of the
suggestions by the experts to reduce the impact from accidents is to upgrade the ICF coaches (integral Coach Factory coaches) to LHB coaches



(Linke Hoffman Busch coaches). This is because, the LHB coaches sustain shock from accidents more efficiently and hence, less harm to passengers
in case of an accident. The replacement of ICF coaches will face a setback because of the decreased budget.

Moreover, in the budget speech, to improve the competitiveness of Railways vis-a vis other means of transport, the Finance Minister proposed
customization of rolling stock to suit the needs of perishable goods. Reduced capital budget for rolling stock puts in question this proposal by the
Government.

In the Budget speech, the Finance Minister proposed a railway safety fund, Rashtraiya Rail Suraksha Kosh (RRSK) is instituted form this year with
Rs. 20,000 crore. The focus and purpose of it is to promote passenger safety. The Budget speech also included promises of elimination of unmanned
level crossings by 2020. Though this is a right step in ensuring safety of the rail passengers, the capital expenditure allocated to Level Crossings has
reduced by 35% to Rs. 6, 212 crore in 2017-18 budget.

Indian Railways is one of the largest network of rail transport. However there are many towns and two tier cities which lack proper connectivity to
markets and tier one cities. The Government must undertake aggressive expansion of the rail network to the hitherto isolated areas. On the contrary
in this year's Budget, the Government has lowered its target for the construction of new railway lines to 800 route kms, compared to the revised
target of 900 route kms in 2016-17.

Operating surplus for Railways is the ratio of working expenditure to the revenue earned from tariffs and its depicts the operational efficiency of the
Railways. The lower the ratio, higher is it efficiency. The Operating Ratio for 2016-17 increased from budgeted estimate of 92% to 94. 9% as per
the revised estimate. For 2017-18, the Operating Ratio is projected to be at 94.57%.

There are five other issues pertaining to the State of Maharashtra, to which I would like to draw the attention of the Government of India.

First, I am glad to bring to the notice of the Government that the construction of Diesel Multiple Unit (DMU) service from Pune to Daund, and the
inspection process of the route are completed . Before the Diesel Multiple Unite service, only passenger trains operated on this route between Pune
to Daund. But with the introduction of DMU service, around 1,800 people will benefit from this service on a single onward journey.

Second, geographically Daund and Bhigwan are closer to Pune than Solapur. But both Daund nd Bhigwan railway stations come under the Divisional
Railway Manager (DRM) of Solapur. As a result, railway workers form Daund and Bhigwan have to travel to Solapur for any railway related work.
This is causing inconvenience to railway workers. Hence I suggest bringing Daund and Bhigwan railway stations under the jurisdiction of Pune DRM,
to ease the burden on the railway workers from Daund and Bhigwan.

Third, I would like to thank the Minister for his cooperation in completion of electrification of the railway line from Bhigwan to Daund. Prior to this,
only diesel engines operated on this route. Ministry of Railways is considering opening of Diesel Multiple Unit (DMU) service form pune to Daund.
Since the electrification and inspecction of the Bhigwan-Danund route is completed, I request the Ministry of Railways to end the DMU service from
Pune-Daund to Bhigwan.

I would like to draw attention to the non-availability of funds for implementation of the projects under Ministry of Railways, for Maharashtra.

As agreed upon by the Ministry of Railways and the Government of Maharashtaa, the 40-50% budget required for the implemenataiion of the
projects sanctioned by the Government of India is shared by the Government of Maharashtra. While 8 projects are sanctioned by Government of
India, implementation of 3 of the projects is ongoing in Maharashtra.

These three projects, where the GoM sharing 40-50% to the cost of the railway line, are:
(i) Ahmedangar-Beed-Parli-Vaijanth (261.25kms)
(i) Wardha-Yavatnal-Pusad-Nanded (284 Kms)
(iii) Wadsa-Desaiganj-Aarmori-Gadchiroli (49.5 kms)

However, due to the delay in the release of adequate funds by the Ministry of Railways, implementation of these railway projects is facing setbacks.
Hence I urge the Minster of Railways to look into the matter and sanction its share of funds for speedy implementation of these railway projects.

I would like to draw attention to the delays in according post facto sanction of posts created under Government Railway Police (GRP),by the Ministry
of Railway. According to the Indian Railway Financial Code Volume I, the Ministry of Railways will reimburse 50%of the expenditure incurred for
creation of posts under Government Railway police (GRP). Reimbursement is sanctioned by the Centre, Provided that prior approval from the
Railway Board is sought for the personnel appointment.

In Maharashtra, as of January 2017, there are 640 posts awaiting post facto approval by the Railway Board.

S. No. Name of Unit Post not approved by Railway
Board
1. S. P. Railways, Mumbai 298
2 S.P. Railways, Nagpur 275
3. S.P Railways, Pune 67

S. P Railways: Office of Superintendent of Police



Thus the complete expenditure for these 640 Government Railway police personnel is being borne by the State Government of Maharashtra. This is
burdening the State Exchequer.

Hence I urge the Ministry of Railways to accord post facto approval by the Railway Boards to these 640 posts and release funds for
reimbursing 50% of the expenses incurred on these posts.

* SHRI PK. BDU (ALATHUR): With the budget 2017-18, the separate Railway Budget, a 92-year-old tradition, has been scrapped by the Centre.
Unlike previous years, the pink Book-which details all the budgetary allotment in Railway projects-was not available for the public. Mystery over fund
allotment to various projects still continues. This has happened for the first time in the history of India.

There are reasons to believe that the Narendra Modi Government's decision to merge the railway budget with the general budget is part of the
Government's larger strategy to privatise Railways, India's largest public carrier The railways is critical since its services complement many other
sectors and the broader economy. It commutes works with less charge, transport of goods and food materials. Agricultural products could reach the
remotest corners of the country only because of railways, thereby helping the farmers to get a good price as well as consumer's affordable products.
Scrapping rail budget restricts the organisation's capacity and finally leads to the privatization of services.

Already many services including catering , cleaning etc are privatized. But it is seriously disappointing that, the Indian railway has derailed its
stand as a social welfare system that caters to the millions of poor in the country. In this present budget, Government will move ahead with the
listing of the railway public sector undertakings (PSUs)- Indian Railway Catering and tourism Corp. (IRCTC), Indian Railway Construction co. Ltd
(IRCON) and Indian Railway Finance Corp. Ltd (IRFC)AAA-and come out with a procedure for a time-bound listing of central public sector enterprise
(CPESs). It is evident from this move that, the overall orientation of the Ministry of Railways is crass privatization and market orientation with rules
for competition and exercise of market power.

Further, despite proven failure, the Government also preferred to stick to PPR FDI and outsourcing path in various segments of railway
operation and services. PPP route for infrastructural expansion and services during the UPA regime as reflected in plan expenditure in 2013-14 falling
short by a whopping "Rs 59,359 crore from the target due to non-materialisation of PPP targets." This means, either the expansion work will suffer
or the private investors' lobby will extract more undue concessions from the Government in the process of their response, finally increasing the
burden on the common people. Precisely, that had been the past experience of all PPP projects in sea-ports, airports, roads etc during the UPA's
tenure which increased the burden on the consumers and the people ina big way. The present Government is also hell bent upon repeating the
same mistake.

Now the railway service charges are paralleling flight charges. The passenger and freight fares are sky rocketing every year Why the
Government is failed to understand that, even a small hike in passenger and freight fares will have multiple impacts on the economy of our country.
Why the Government fails to understand that it the freight hike is the major reason for the sky rocketing inflation food price? Please note, consumer
prices in India increased 5.76 percent year-on -year in May of 2016, higher than an upwardly revised 5.47 percent rise in the previous month and
compared to market expectations of 5.5 percent. It is the highest figure since August of 2014 as food inflation increased to 7.55%, the most in 21
months. Increase in freight charges in commodities like coal, cement, steel would add to the cost of production. Inflation of price of the cement a
and steel would further increase the cost of construction. It will badly affect the dream of the homeless to own roof over their head.

In 2016, crucial decisions such as fair hike and freight hike had been taken much before the announcement of Budget, and Inside the
Parliament they declare that that there is no fare hike. Is it not bypassing the democracy of our country and it is a very serious indicator of the
motive of the Government. Merely playing drama in the Parliament will not be enough to address the problem of underdevelopment.

The frequent railway accident in country is shocking and hundreds of people have lost their lives. In the 6-year period between 2009-10 and
2014-15, there were a total of 803 accidents in Indian Railways killing 620 people and injuring 1855 people. 47% of these accidents were due to
derailment of trains. The recent train accident in Uttar Pradesh has again triggered a debate on safety. More than 150 people died in that accident.
Between 2009-10 and2014-15, there were total of 803 accidents in Indian Railways. By far, the highest numbers of accidents are because of
derailments and accidents at level crossings. Nine out of Ten rail accidents during 200910 and 2014-15 have been due to derailments and accidents
at level crossings. The other type of accidents includes collisions, etc. but their number is relatively much lower. Between 2009-10 and 2014-15,
there were a total of 803 accidents in India Railways.

Despite these, thousands of vacancies are still remain vacant in the Railways. Indian Railway has 2.25 lakh positions vacant currently. Most of
the vacancies are in safety-related posts of loco running staff, driver station master, guard, signal inspector and maintenance staff. Instead of filling
the vacancies the railway is out sourcing its services to private companies that are not accountable, The safety and security of the Indian railway is
really condemnable.

From paying for a job to freight scam, land acquisition violations to poor quality of locomotives, the railways is riddled with corruption at every
level. In a report tabled in Parliament on February 12, 2014, CAG said the railways lost revenue of Rs2,487 crore, according to its audit conducted
between May 2008 and March 2012. Railways suffered a huge loss of over Rs 29,000 crore in freight earnings due to mismanagement of duel freight
policy for transportation of iron ore, according to the report of the Comptroller and Auditor General Of India. In fact the Central Vigilance Commission
said that in 2014 there was an 82% increase in corruption cases from 2013 and most of them were in the railways.

It is also highly condemnable the regional discrimination of the Central Government with a vengeance. Kerala has been a historically neglected
region for railway. Kerala is a world renowned tourist destination. It is also well known for its beautiful religious destinations. But the insufficient
funds earmarked for new lanes, gauge conversion, doubling of lanes and electrification act as a major impediment of the railway development of the
state.



In order to boost the pilgrim tourism, a new service should be started between Guruvayur and Mookambika. Gauge of conversion Guruvayoor-
Rameswaram via Palakkadu, dindigal, Madurai. This will lift up the pilgrim tourism in the south India and will have a huge revenue generating step
for the railway.

The long-standing demand of the state for more trains from important cities, a separate railway zone, track doubling and electrification,
development of adarsh stations at Vallatholnagar and vadakkancherry, has not been met. The demand for Railway Over Bridges, at Kollengode-
Oottara, Muthalamada under Palakkadu divisin, Enkeddadu, Pottore, Akamala, Mulloorkkara Under Thiruvananthapuram division, subway at
Peruvambu are also neglected. Kerala has acquired 235 acres of land for the Kanjikkode factory. Even after laying the foundation stone before five
years, nothing has been done on that land.

I conclude with a request to continue the Indian railway as a social welfare measure to cater the poor in our country and desist from all
attempts of privatization in any form.
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SHRI PRALHAD JOSHI (DHARWAD): Sir, thank you very much for giving me this opportunity to speak here.

I congratulate the hon. Prime Minister and the hon. Railway Minister for merging the Railway Budget with the General Budget and by doing this
approximately Rs. 10,000 crore is saved for the Railways. If any person other than Shri Suresh Prabhu would have been the Railway Minister, who



himself is a Chartered Accountant and an able administrator, he would not have agreed to it. But he knows the impact of this. That is why, he
agreed for this. By that, an important achievement is saving of Rs.10,000 crore. The Indian Railways were being used as a political tool for almost a
few years. sit 2re=r 3 3} &lar e, especially in the era of coalition, the Minister where he or she belonged to, that State was awarded more fund, more
projects and the remaining States were entirely deprived. To do away all these things, I think, merger of the budget is a very important thing. It has
become another department with a functional autonomy. So, I congratulate him for that.

What for the budget was used? The budget was used most unfortunately for announcement of new trains, announcement of gauge conversion
and new lines. Even many a time, the Railway General Managers in the respective zones used to introduce new trains. Once it so happened that
even the Railway Minister could not complete his speech because he could not take some of the proposals which were proposed by many MPs and
he just laid the speech and it went off. This was the situation of the Railway Budget. This Minister, under the guidance of hon. Prime Minister, has

changed it.

Many people were speaking about the operational ratio. I do not want to go into the full details. But the operational ratio and inefficiency is a legacy.
More than 100 per cent or 99 per cent or 98 per cent operational ratio was in existence for the last so many years. Now, hon. Minister Suresh Prabhu
Jihas kept a target of 94 per cent. Hopefully, in the coming years, he will achieve that. It will further come down; that is my confidence.

Punctuality also was mentioned. As far as punctuality and grievance redressal system is concerned, I think the best Railway Minister in recent years
is Shri Suresh Prabhu. Even on twitter, he replies about complaints and tries to address the problem. Unpunctuality and inefficiency have cost the
Railways in the last few years and in the last few decades. That is why, @& aen-aen gan, # as acner 6 @Mfdier ol assam If at all the new railway lines,
gauge conversions, electrifications, sit swensoar fven e, Bk sonsezEic B fere gan e Even if the Congress would have continued, if no new project is
announced to complete, it will take more than 30 to 35 years to complete; sensoariic wzan sfiz gu dcon and cost escalation was so huge. This has all
been taken into consideration. At least for two years initially, the NDA Government took a decision that it will not announce any new project but it
will complete all the ongoing projects. This decision has been taken.

As far as allocation is concerned, the total capital investment from 2004 to 2009, in five years, in UPA-I, was Rs. 24,307 crore. In UPA-II, from 2009
to 2014, it was Rs. 45,979 crore. In NDA, in 2014-15, in only one year it is Rs. 58,718 crore. In 2015-16, it is Rs. 93,795 crore. In 2016-17, it is Rs.
1,21,000 crore.

Broad gauge commissioned from 2004 to 2009 was 1477 kms. In UPA-II, from 2009-14, it was 1528 kms. In NDA, in 2014-15, it is 1983 kms. In
NDA, in 2015-16, it is 2,828 kms. In 2016-17, it is 3000 kms. st uiar af 3 ol fen arm, vos ad 3 zay ver goy oft ot fsen 3 I can quote many figures
relating to gauge conversion, contract awarded and dedicated freight corridors. In the UPA 2009-14 period, Rs. 2,600 crore worth of contract was
awarded whereas in the NDA 2015-16, in only one year Rs. 24,000 crore contract was awarded for freight corridors. I can quote many figures but
because of paucity of time, I would not like to go into the details.

Now, I come to the State of Karnataka. I can quote the figures of the total allocation which is given to the South Western Railway. In
Karnataka, the major portion is with South Western Railway and some part is with South Central Railway. For the year 2009-10, the allocation was
Rs. 543 crore for the entire Karnataka, inclusive of South Central Railway. For the year 2010-11, it was Rs. 929 crore. For the year 2011-12, it was
Rs. 1,110 crore. For the year 2012-13, it was just a meagre amount of Rs. 683 crore. For the year 2013-14, it was Rs. 909 crore and for the year
2017-18, it is Rs. 3,000 crore and now it is Rs. 5,000 odd crore Karnataka is being allotted. Sir, this is what the difference is.

But in spite of that, there are many demands as far as the State of Karnataka is concerned. I would like to highlight that. There are so many
other things which I can quote as far as the performance of this Ministry is concerned. And I would also like to tell here that rail transport system is
almost six times more energy efficient than road and four times more economical. So, this is ultimately the responsibility of the policy makers to see
that the Railways survive and give better service to the people. This is not happening. We are using it as a political tool. The State owned Road
Transport Corporation can raise passenger fares whenever they want but as far as the Railways is concerned, for the last 10-20 years, there is no
increase in passenger fares. So, I propose that there should be an autonomous body to decide this so that while keeping an eye on the poor, we
should also consider how to improve the Railways' revenue. So, this is one thing.

Automated fault detection system is also one of the important things. It is because of the problem on the track, major accidents are taking
place. Once again coming back to Karnataka, there is uneven growth of rail network. The statistics relating to the route length density in the entire
country is meagre. It is 19.27 kilometres. Moreover, this average is not informal and almost the same in all the States. My own State, Karnataka, is
having low RRLD being 15.72 kilometres whereas the neighbouring State of Tamil Nadu is having 32 kilometres and Punjab being the highest is
having 35 kilometres. Out of total 175 talukas in Karnataka State, 81 talukas, that is, accounting for 46 per cent of the area, are not covered by rail
network. That is why, so many Committees were appointed. As far as regional imbalance is concerned, all these Committees have recommended
that the railway network should expand in Karnataka and that is why, I demand that there are a few important projects. In view of this, kindly
expedite completion of all the on-going projects of new lines, doubling, and take a principled stand on announcing new lines survey where
engineering traffic and physical formalities are completed. There are about 35 on-going projects in Karnataka under South Western Railway both new
lines and doubling, sufficient fund needs to be allocated for this. Also, the Karnataka Government from the days of Shri S.M. Krishna till today, even
the present Chief Minister, is ready to share 50 per cent of the cost. I urge the hon. Minister to expedite this.

Also there are so many important projects. All these 35 projects have to be completed. One of the important projects is the doubling between
Bengaluru-Tumkur-Davangere-Hubli and upto Belgaum. Doubling is going on, and between Hubli and Chikjajur, around Rs. 1,300 crore project is
announced. That, as per the promise of the hon. Minister, has to be completed by May, 2019. That target has to be kept in mind and it has to be
completed.

Another important point is this. There are so many other things. I will not quote everything. But I would like to quote a few projects.
Talaguppa-Honnavar line is 82 KM under cost sharing basis. The State Government is ready. Gadag-Haveri line is 53 KM. The State Government is
ready. Vijaypur-Shahbad line is 157 KM. The State Government is ready on cost sharing basis. Almatti-Koppal line is 125 KM under cost sharing basis
with the State Government. Kottur-Chitradurga, Gadag-Wadi and Koppal-Sindhanur are other projects. Koppal MP is sitting here. Yadagir-Alamatti,



Hosapete-Ramgad under cost sharing, and finally, Dharwad-Bailhongal-Belagavi are the other projects. If you want to go from Hubli or Dharwad to
Belgaum by road, it will take one hour 10 minutes. If you go by train, it will take three-and-a-half hours. It is because it goes via Londa and so many
other stations. It should be straight. That is why, if this is constructed via Bailhongal or via Kittur, even the State Government is ready for this. The
State Government is ready both for land and cost sharing.

Finally, for the Hublli-Ankola new line, the National Green Tribunal has already given a clearance for that. The State Government has sent the
proposal to the Environment and Forest Ministry. I urge upon the Railway Ministry to have a talk with the Environment and Forest Ministry and see
that this is completed. Even for deforestation or whatever is happening, alternate land is also being agreed by the State Government to replace the
forest. That is why, they have to talk to the Environment Minister and there should be a meeting. I urge upon the Railway Minister, the MoS, who is
sitting here, to call a meeting because the hon. Road Transport Minister has announced that for the Belekeri project with Rs.6,000 crore, which is
already announced, and he has given a rider, that is, that the Hubli-Ankola project should be completed in a time bound manner so that the door of
development for the entire of North Karnataka will open up. That is why, Belekeri is very important. From the commercial aspect also, it is very
important. For the Hubli-Ankola rail also it is very important. I urge upon the Railway Ministry to have a meeting with the Environment Minister and
also involve all the MPs concerned into that. It is a very important project.

With these words, I once again thank the hon. Railway Minister and the hon. Prime Minister for providing the huge amount for Karnataka.
Thank you very much.
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HON. DEPUTY SPEAKER: The House stands adjourned to meet on Wednesday, the 15t" March, 2017 at 11.00 a.m.

17.59h

The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, March 15, 2017/Phalguna 24, 1938 (Saka).
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